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What is poverty and what is richness? It
is the capacity to purchase: Those who
have more capacity 10 purchase are known
as rich people, those whp have less capa-
city to purchase are known as poor people.
From where the capacity to purchase
comes t, the farmer? I jg from the yield
through which he gets the purchasing
power. Yoy want to demolish that farmer;
you want to demolish the purchasing power
of that man who is working in the field.

12 ®gA HgAT wem, wrer fardy
§ w9 #TF w0 RAT FOATAM
qIX w4 FEped F O Wi AT
o9 TAT R AT ®H owEa fFoady
fadtar, 540 w7 1 faEa 612
wyg 747 fogm . w0 IR @I
dify gwm 21 @ 2 sl gar
:m*nrg &F fram oWlE awm wgd
& 1 & i 3= A Af ?ra':ra
e #1 F Prapfes mam F
gdrFEw wear g Faew s i
qezafa wgtem F 4o qo 7 qfvewz
17 & Fgay 2 zmy TeETiE oY
Tz T 7.

“In the sphere of industry”—it is a
fantastic statement—"the dynamic jhrust
for efficiency and modernisation has be-
gun to show results.,” Sir, iy will show
the results in industry and it will have
the impact on unemployment.”
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fel®@ & ww &1 T EE
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The elite of this country will get the first
opportunity to get himself introduced to the
so-called modernisation. He will control the
whole economic policies of this Government.
Where does this farmer stand in your
perception of this? I do not understand at all.
You are trying to create a middle-class elite
society in the name of the poor.
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I do not understand this at all. Why not
wind up the whole of Planning Commission
and give 'full powers to the Prime Minister to
distribute like our Nizam, or, as Mr. Hegde
said, like Mohammed Bin Tughlaq.

g oFWTT W [ I IT T E
" oz dgdg W famE g0 3= 2.

Sir, the Prime Minister went to Karnata-ka
last year and declared a grant of Rs. 50 crores.
I am quoting from a telex sent to Shri M.
Shankaranarayanan, Finance Commissioner,
Bangalore by Smt. Tenresa, Special
Commissioner Government of K'ar-
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nataka in New Delhi. It reads: "I have been
informed by the OSD Finance Ministry that
the amount of Rs. 50 crores announced as
drought relief by the Hon. Prime Minister
during his recent visit to Karnataka, includes
Rs. 30. 05 crores already sanctioned by the
Government of India on 25-3-1986, as well 'as
Rs. 7. 50 crores sanctioned for purchase of
rigs on 9-4-1986. The State Government is
being requested to furnish the details of the
remaining Rs. 12. 45 crores. A- separate telex
in this behalf is being sent to you. "

There is an established institution of
Planning Commission. There is an established
T T 50 FIT FTAT R OTT0[T
BT OTE | THE TE FTAWT WIAT B
Tz 1T w2 fF ST oArRTE W
H, T AT AT I8 T @ T
T 0 g7 A F e &7 5
FIT WEIT # | qZ UF GALATE JIT
R = e G B o
gt #T ary o w7 @ Foo4r
w1 77 vw fEgEeM 20 @@ g
grw fEzrem & g aaoae
7

institution of National Development Council.
Why demoralise them? Why go and encroach
upon their rights and try to build that Prime
Minister is giving something? Is it fair for
democracy? Is it necessary for democracy? Is
it good for democracy? Are we not eroding
the basic tenets and institutions that we
ourselves have evolved in this country to
carry on ™ democratic process?

safarm & strrRy wEAT Traay 2 e
77 37 wr g fafesw S oAf 2
QT sl F FTHL HEEAT W
7% ATT AT AR AT T FiA77§
qT T X FW EM ATAT  AET

I totally disagree with this behaviour of the
Prime Minister; I must tell you frankly
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I am annoyed. Th's ® something which we do
not understand. |

T A AR F o weEr g
This will erode the institutions. No indi
vidual has a right in this country to erode

democratically-established institutions,
whosoever he may be.

THE LEADER OF THE HOUSE (SHRI
VISHWANATH PRATAP SINGH); May I
draw the hon. Member's attention? No
institution has been eroded by what the Prime
Minister has done. He has done in response to
the urgency of the situation-what the hon.
Member Was saying about floods-and for
promoting the development process, and the
institutions and procedures have been fully
respected.

DR. BAPU KALDATE: Therefore, Sir, 1
am concluding.

ST T wEEA FT AT 3 FEE
@ T 27 THH A q| e #
AR #1 grars fasgsr T8 A1 @
¥ ool 7 gars 31 wfac 4,
& WO & qre F S gardr fawmr
& wew faowm 2, 3w gwE @

d OY¥ AT A FHIA FEAT
g | oA )

SHRI MADAN BHATIA (Nominated);
Respected  Vice-Chairman, Sir, I  rise to
support the Motion expressing gratitude to
the President for his addres; to the joint
session of both Houses of Parliament. It is not
because I belong to the ruling party, although
it is my privilege to belong to 'a party which
has dominated the political scene in this
country for more than a century. It is my
privilege t, o belong to a Political party which
was in the vanguard of India's freedom
movement, which gave India, through Its
struggle, its independence, which gave to the
Indian people the concepts 'and  values of
secularism, social justice and equality, which
gave to the country its Constitution and it s
democratic institutions, which ~ has changed
the agricultural and the industrial map of
India. I rise ty, support this Motion out of
political and intellectual convictions.
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[Shri Madan Bhatia]

Sir, the- year that has gone by, has been
marked by d'arknesS And light, by serious
threats and recoveries, by tragedieS and
hopes, by agony and ecstasy. The question
which confronts this hon. House is, what is
the most magnificent achievement of this
Government? [ am reminded of what Mr.
Bhutto once said. Mr. Bhutto intellectually
was a remarkable man. Even when he was
confined to the death-cell, counting his last
days, his genius did not desert him. With one
stroke of genius, when he was scribbling his
memoirs, he wrote about India; "For all its
noise and chaos, what has kept India together
in one piece, is her democracy. " The most
outstanding achievement of this Government
in the last one year has been its democratic
response  to  hideously = undemocratic
situations. The choice which confronted this
Government in the last one year was a
difficult choice. Snail it go ahead for total
confrontation and naked force in dealing with
violence and divisive forces in different parts
of the country, M'zoram, the hilly areas of
West Bengal and Punjab? Or, shall it opt for
all spirit of conciliation, strengthen the force,
of democracy, fortify the democratic
institutions and ensure the maximum
participation of the maximum people in
India's fight against these evils? Indian Govt.,
in the last one year, made the the second
choice. And the latest events which have
taken place in Punjab bear the most eloquent
vindication of the policy of the Government.

Sir, last summer, I wrote an article which
was published in the 'Hindustan Times' and I
said in that article 'But whosoever thought th'at
the Accord would instantly eliminate terrorism
from Punjab misjudged its character, its extra-
territorial routes, its motivation. The Accord
merely set the democratic machinery in motion
to deal with terrorism. In the ultimate analysis,
it is the democratic machinery which must * be
tried and tested first because that alone will
ensure the maximum participation of the people
to exterminate an evil which afflicts the body
politic. The Accord was inspired by this
solitary political dictum.

Sir, events have proved the truth and
rationale behind the Accord which was

RAJYA SABHA]

on Presidents Address 260

entered into by this Government. It goes to the
credit of the leadership of this Government
that it refused to he stampeded into an hasty
action under the most provocative and
insidious events which took place in Punjab.
In; fact, Sir, the most monstrous force which
has afflicted humanity down t'he ages is the
force of religion coupled with politics. It was
this monstrous force which devastated Europe
in' the 17th Century, it was this monstrous
force which rained death and destruction on a
tiny little country, Ireland. It was this
monstrous force which has played bavoo with
Lebanon aid Iran. It was this monstrous force
which brought about the fragmentation of this
ancient land, India. This, I respectfully submit,
is the challenge before this country today.
India Cannot survive another partition. India
has survived one partition, but at what a
terrible cost? We did not realise that Pakistan
which Was born of imperialism, will be fed,
nourished and nurtured by imperialism and
will be used by imperialism as a running sore
in the Stomach of India. If there is another
partition, that will be the end of India. Let us
not make that mistake which our ancestors
made when they never looked beyond the
frontiers of their kingdom and did not realise
that what happened on this side of the Khyber
Pass will finish them one day.

The most momentous statement, therefore,
in the President's Address is t this effect and
I will draw the attention of the hon. House to
it.

"As we went ahead on our path of
planned development, we began to assume
that social and economic progress would
automatically weaken the communal
outlook. Experience has, however, shown
that rhe communal and fundamentalist
forces, aided and abetted by external
clements, are challenging our basic values
of nationalism, secularism, democracy and
socialism. "

It is for the. first time in the history of post-
independence India that the President's
Address has shown boldness and courage t,
call into question the political perceptions, of
the founding'fathers of the Constitution. It
was the founding-fathers of the Constitution
who evolved this political con-
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cept that with the development of India on the
social and economic lines, the evils of
communalism and fundamentalism would
automatically wither away. It w'as like the
Marxist theory that wife the development of
communism the State shall wither away. This,
in fact, has not happened. And it is this basic
political perception of the founding fathers of
the nation which, for the first time, has been
challenged and the President in his Address
has called upon the nation, this hon. House and
both the Houses of Parliament, to subject to
critical examination the efficacy and the
adequacy of this political perception.

. Sir, the Address also called for a national
debate. That fills me with a sense of itwe and
exhileration. It places upon the shoulders of
this hon. House and the Parliament an awesome
but exciting responsibility of finding ways and
means of dealing with the evils that have
afflicted the body politic of India. The founding
fathers of a Constitution were great and mighty
men. Most of us were n°t old enough to parti-
cipate m India's freedom struggle. They
carried around themselves the halo of their
struggle for India's freedom. We have none.
They spent their lifetime in pursuit of
intellectual attainment, we have no such
pretentions. But mother India is beckoning us
today. I can  see in the face of mother India
some sadness but also a reflection of hope. They
had tryst with India's destiny. We, in this
Parliament today, have tryst with the survival of
India as a unified nation. in spite of our
smallness, let us rise to the full stature of India's
desting so that one day nature might stand up
and say that there were men in this
Parliament who, in spite of their other failings,
'did not fail India. Let ue today, from this hon.
House, initiate the debate which has been Called
upon by the President's Address before both the
Houses of Parliament. In this regard I would
share some of the ideas that I have with this
hon. House.

The first is, to my mind, the very concept Of
minorities and majorities is alien to the
concept of secularism. There is hardly any
constitution of any democratic secular country
in the world which speaks foe language of
minorities and majorities. Our founding fathers
of the Constitution did not realise, i say with
respect, that they
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introduced this concept of religious mino-
rities and majorities into one of the most
dangerous fields the field of education. It
had been the experience of I India that the
denominational, communal educational
institutions had been the breeding grounds of
communalism in this country, but our
founding fathers of the Constitution
introduced  this concept and gave
constitutional protection and recognition to
such institutions, instead of eradicating
them. Maybe, it may be too late to remove
this constitutional protection from the
existing institutions, but we can do
something about the future.

Secondly, Sir, I would like to draw the
attention o'f this hon. House to the provision
relating to disqualification of members. If a
member holds an (ffice of profit, he becomes
disqualified to keep his seat in the legislature
because the Constitution adumbrates that his
pecuniary interest ,ay not be im conflict with
his duties ,s a legislator or a parliamentarian.
The Constitution also says that an
undischarged insolvent can also be
disqualified. His crime is that he has lost
economic  status. And now we have anti-
defection  provisions. They are based upon
this rationale that if a member leave a
particular party and joins another party it
amounts to betrayal of the electorate which
has elected him. But, Sir. every member of
any legislature in this country or Parliament
is also required to take an oath that he shall
uphold the Constitution of India, and he shall
uphold the sovereignty and integrity, ;f India.
If he commits a violent abrogation o'f his
solemn constitutional oath, if he hits out at
the basic concept o secularism in this country,
if he imperils  the integrity and sovereignty
of the country, there is  no sanction against
him behind the breach of oath. This js
preposterous. The time has come that we
should consider very seriously whether there
should not be a penal sanction 'against the
breach of constitutional oath in the same
manner in which we have provided that there
shall be the loss of seat if there is the betrayal
Of the electorate by a member  through
defection. Which is the greater crime—
the crime against the electorate when he
defects to another political party, or the crime
against the nation as 'a whole when he betrays
the
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[Shri Madan Bhatia] values of the
Constitution and endangers and questions the
integrity and sovereignty of India?

Thirdly, section 123(3) of the Represen-
tation of People Act provides that a member
shall become disqualified if he seeks to gather
electoral support by appeal to religion, caste
or community. But what about a political
party which functions from religious places,
which operates through religious idioms,
which seeks to gather its political support by
appeal to the religious sentiments of a
particular community? We condone that in
the name of democracy. Is it not
preposterous? This anomalous situation was
brought to the notice of this nation more than
2d years ago by the Supreme Court in Kultar
Singh's case to which T would like to draw ihe
attention of this hon. House. The Constitution
Bench of the Supreme Court said i" 1965:

"It iy well known that there are several parties
in this country which subscribe to different
political and economic ideo. logies, but the
membership of theis. eithe, confined to or
predominantly held by members of particular
communities or religions. So long as law does
not prohibit the formation 6f such parties and
in fact recognises them for the purpose of
election and parliamentary life, it would be
necessary to remember that an appeal by
candidates of such parties for votes may if
successful, lead to their election and in an
indirect way may conceivably be influenced
by considerations of religion, race, caste;
community or language".

Time has come, Sir_ for us to consider
what legislative and constitutional dhange, are
necessary to remove this preposterous
situation in the electoral process of the
country so that such political communal
parties are debarred from participating in the
electoral process of the country.

And lastly, Sir, our Founding Fathers of
the Constitution opted for a Cabinet system of
Government based on majority  in
Parliament. They were nurtured in British
traditions. They had been educated in
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British traditions. They almost took it for
granted that what was good for Britain would be
good for India. It is time for us to consider,
from our experience in the test 40 years, whether
the present system of government has retarded
or accelerated th, forces of nationalism and
secularinsm in this country, in this regard, let us
not for. get that |f people belonging to different
rligions and different nationaliies were
'assimilated into one unified nation i, the United
States, the contribution which was made by the
says item of government adopted by the United
States under its Constitution was not
insignificant. Sir, now I will deal with the
defence and foreign policy of the country. There
was a sharp deterioration in the security
environment of India - in t'he last one year. The
visit of Mr. Gorbachev was not only highly
successful and vindication of the abiding and
deep friendship between India and the Soviet
Union. It was of the same significance and of the
same piece as the conclusion of the Indo-Soviet
Friendship Treaty m 1971.

There was a massing of troops by Pakistan
in the month of January. This posed a danger
to the security of India, but the-alertness with
which  this Government detected the
movement of the troops of Pakistan from the
Jhelum-Chenab sector to the Chenab-Ravi
sector and the speed with which the
Government deployed the troops of India
along the frontiers; s an-eloquent testimony
not only ty the defence preparedness of the
Government but its total and complete
vigilance and competence. Sir, in this regard
we have followed a policy towards Pakistan,
one of pursuit of friendship but coupled with
vigilance and total defence preparedness. Let
us not forget that unless and until democracy
strikes deep roots in Pakistan, unless the
commonness pf language, culture and history
triumphs over the legacy of tragedy of
Partition, indfa will never be able to ensure
peace with Pakistan-until and unless the
military rulers of Pakistan realize that India
has the will and the means to destroy its
military machine altogether if it chooses to get
entangled with us. We cannot forget our
lesson of 1962, that the foreign policy of the
nation must be backed with the power of our
guns, with the invincibility of our Air
Force and
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Navy, with the mettle of our soldiers, 0%
sailors and our fliers.

The last, Sir, about the economic Policy. I
shall not go into the details because the bell
has rung. But I would only pose a few
questions. Which is the developing country in
this world which has faced so many
challenges to its external security? Which is
the developing country in this *world which
has faced such stupendous threats to its
internal integrity? Which is the developing
country in this world which has relied solely
on its own economic resources t'o build up
its defence and all other resources necessary
to deal with evil? And which is the
developing country in this world which has
engaged itself on such a massive scale i" the
social and economic welfare activities of the
State for such a vast multitude of people in
different fields—education, health family
planning, 'antipoverty programmes and so on
and so forth? if despite this tremendous strain
on the limited resources of India this Govern-
ment, in the last one year, has been able to
ensure to the nation five per .ent national
growth and seven to eight per cent. industrial
growth and has been able to maintain its
steady agricultural progress in spite of sy
many droughts, it is no mean achievement.

Sir, ty close, India expects the present
leadership to play the rOle of Sn Abraham
Lincoln. India expects the Members of this
honourable Parliament to rise to the occasion
above the partisan considerations and the
requirements of the parties to which they
belong and eanswer the call of the nation.
Wordsworth, recalling the French
Revolution, wrote;

"Bliss was it in that dawn to be alive, But
to be young was very heaven: "

If today we rise to the full stature of India's
destiny and take fhe ship of India into the
placid water of peace, communal harmony
and one unified nation, in. the years to come
we shall be able to remember with pride that
we belonged to a Parliament which did not
fail India, we belonged to a Parliament which
kept its tryat with the survival if India as a
strong, stable, secular and unified nation state.

Thank you.
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) The House now
stands adjourned to meet at 2-30.

The House then adjourned for lunch at
thirty-one minutes past one of the clock.

The House reassembled after lunch at
thirtytwo minutes past two of the clock. THE
VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) in the Chair.
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H A AW T4 2, WAT TF TEATE
FHET FT ATAL AT FATS | qF Al
zrad & far faeelt omar 1 &g fadeit
21 2 o3 w9 &
wrEAT 41 1 Ag watT a9 A T
AT wEE araer HOTET g
a1, % § 9Ar 7AT 4 | ¥ak {4
fagrr wfeFsr 21 7@ 4T | WA
HAT Afgarag §  ZAEE 94T | 39
sIfF #1 ATaEAT T AgET ® 94 H
farsreit 21 7 A1 we7 foreware &7 faan

eI A
TH Ag & oA daer TEd g |
AYFTT A AlE TAAM, A (A7 TN
CIGER G o i

oY wew fagr awaar o FEOT
ST, = owEE w EAT £

=t graw fag @m:na’r

A1 wzw fagd awadt - q -
T AT AG FE W E

A1 7TaE Tag gRas e AT
a7 wfed, A wfEd

dt wEw fagrt  aTwadt o 3-
AT WEIEY, § I JATd H FeAd
ATETT F D AATAT BT qOART Y AH
WA TET F ) AT A AEA Arfaa g
AT Oq@ AUy EE | AfdA g q
AT AFANT {H FE | OF ATE
TraAaifa ¥ d9ra #1 famyr § ) AT
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oI ag § §IWrT 7 | 39 AR
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FI TAAT FT AEHFATE § ATA A fAd
9 wafss fFar smam @ 9T M-
wE 7 e w9 frAEewEAr 20
ZHA |ET AT AT WYT A99T AT AN
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%, I T GEA AL FUS | FAF AT
@ AT IET WS AT 9ET AT AT
2 f& darr qfia, d7r fafrzdr Hrg
QEFATE 1 ZA0 7% 7 faaia aafeaq;
FT gt AT T AT (WAL GAT FAT
g ar gn awr gwir AfEw e
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"All this, however, should not, rule out
the use of the army by civil authorities
when there is compelling need for the same
and only to the extent absolutely necessary-
maybe, flag marches, maybe patrolling-
maybe something else. "

A1 =@ F i oz off W £ fa
AT & oAwg G ahcfmﬁ
AT AT WRT FTH 9V ufa-
ﬁmﬁu’twmﬁw WTOFTOT
AATAT AT V@ E | &m?mﬁ'r
g A £ 3w w2 oA

q A w fE A ﬂaﬁrgmm
EAL T A

ﬁqwavrgﬁ:www
AFAFNT &1 IHAT T F TN
afqos & WA e F mE e
A | owEw 7 GgERar
iz w F fr ¥ wfaam § Honae
T 1 TEE ggw At Afrae §
AT FIA F 41T AT 249 F AT
qr 39/ 97 ":I‘l:]"?-'-f?ﬂ' foar ot o3
a7 fwT Afeam § davas Zor 7
FATAN qATHT T qaAw F fadi
EIRAE A B o AR M
ar-afama wt faadr awTar foedr
Fifgw FadT gEFar 785 frern

TUTATSTA WA, FFHATH ALY
fer M1 7@ ¥ 37 97 gmfE EARil
evartaer 0 Fmo 99wl OJ
TraAfa wmr fadEo ?rfr'ﬁ"r?’r*m'in
Wﬁwaﬁ‘aﬁmﬁrwr
o
W OF TR W F T4 gwa &
TR AT A FLA ATEAT |

-

TF Mz Agt fFoseE §1 v

[RAJYA SABHA]

on Presidents Address 272

¥ Am W AT & 7 AiET
F1 7 a1 A raAd F oA
g & @rer famea #0 #2999
Faor Ama qF Affaa 7 3w
qfesrq worEd A1 w0 ST AL
AAE F Ay WA 209 BE
#1 g enA AT fzedr @ qunfas
frar T & AN W T K o
Fg TSAT § ATF A AT § AT
5 T W AAAMA SHAE H A7l
7% fr Taaa gfess mgsfeer, afemw
faarfardl, wiemy fagqifedi gaan faans
frgr st

"The statement issued by Mushavrat's
General Secretary. Ahmad Ali Khasim,
says that in three States facing polls—
Jammu and Kashmir, West Bengal and
Kerala, Muslims form a large share of
the population. It is 64 per cent in
J&K, 22 and 21 in West Bengal and
Kerala, respectively. The Mushavrat
has called on all Muslims to vote for
candidates keeping in mind their poli
cies and..........

arfaedts # sEE Fw1% wifaw fawan
Fr @A A3 & 2 wifadr G
# 37U FTAT TEAT E

"The Mushavrat appeals to the Muslim
community that in their constituency they
should select one candidate carefully and
vote him unitedly and solidly so that the
candidate of their choice is not only elected
but knows that he has been elected only
due to Muslim support.

I AOETA H O T Foqro e
¢ 7 for marefer FWaT T &
W%W*’Wﬂrnv
747 §, Ag WzoiE Aav § F s

wH & fAAE $% T8 sEar =
g, WY ATE AT ) :»r"r qafa a;ﬁ-r
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Trgafy & wfwama ¥ aF
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q it T FwA |
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(A @=a [2gr70 T97 7]

“The Government are committed to
a clean public life,  They intend to
engage in wide-ranging discussions on
clectoral reforms with political parties
and welcome their co-operation.”

A e AT T, FE T AT AL
ZE & g wdwA T e a=
FT AT wATEY @9 &, AT dIa
F faw a8t gqmr 20 #7 aa
A gUTHT 7 A=z 7w w1 A
g 2 adwtEr 4z W@ 2w
nfe 78 @ 2

oAt gfemm ®oow v
ENT 4T | WET WA Sf2 § A% I
2, 3T R AT ITAAE F A, AR
A1 A A\ 9 F | o§T AR 99
IT-ANT T A FTAH N P A7
wﬁﬁﬁva@m.faﬁa’rmmm
FAFAFTTFC@A | 92 qfdwa T sAET
Tifew gmr 2, a1z fre & ) fead A
w2 92 wfawa, Fm gEr =
T4 gt ifgq P F g e -
FAT, ATFE AT I ACTT AT
Fea v gawwm @@ afaa
wfam |

ITAAEAA AT, AZ WIGAT AT
T, TR AE mgE q oS
TZar  wE Fam TifafeEaa o#r o g
g & @ # AT 3 fee
G R AN

7 Wrd, 1985 FI 99 #AT
a FgmaE | amn o a1 fv fo-
A0F F AAVT AZA TAAT dATA 2,
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geqml ® fradmw a1 mg Sgm

gdT 7 g W oFaE w omz § oo

qv faddt zat A7 A qm oW
CEE e e C i GO L € o
mg # & wex 929 4 w{w ausns
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STq qAIT FET 2 AT FATY FAT WA
FHT T WAT AFA 2 Wity FewA A
T 7T HATAR FATH HAT & TF AT
wfee O.0.0.0
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I AW FI A F9 AT WA IAIL
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g 1w wffs ¥ serre WA oar-
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A FAT F 1T WAT ITCLA (FAAAT)
1 99 qaEAAT #1 wfd 3oemw

gt 2 7 (e )

=it Wo&a'ﬁo qea TR 1T
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o4 W A F AT F TF AT
F{RET GIA FZ I AT G AT
qTT Tq0 qr nzr? u=afs A1 wr,
ar ?rff:r 17 FT4, 1985 T FET
qr

"Our relations with China have shown
improvement. We shall persevere in
seeking a solution to the boundary
question. "

q7 & AT § g Ad 39 A4
A X Tegafa oft 3 A 9w 2,
IART AT § 39T FA qA0EAT § -

"My Government continues to strive for
a just and peaceful settlement of the border
question with China. The question remains
crucial to full normalisation of our
relations. "

WTT A1 A1 T8 m AT T
& 71 49 farg 97 q0 7 q“rrn 7T
A AT T T F, YT 9% AAF
D 1979rra'1=wmqﬂm't=n§m ar
i Ta A% S0 ® 99 AR A
g9 fsa om, §9 Fw dar o7
wrfmfa Fam  var o, wifa
AT TEr FAA T A IH GAEA
1 OFIL AT TEMT RS iEE
TBAI M7 FF qAw fEm? IR
(7T W ATwCT q7q7 w1, I &1 -
T & ai agy frar wan ? 9 -
L FiT A gEUET ¥ fagdAr 9933
w27 gAn AT FgT marw ag * fw
<t 7 w37 & gz ofeada w9 gan ?
CEEtiZp THrfeaty aqT E | IH
rrﬁ'afa a7, aadr §¢ afefeafs av z%
Aae Taq afzo ) wifsena & uafa
AW TF, A% TE, WIAT GTHET Z
T wEwwa @2 dlvEw
foa & a1 wres ot iwa fada @8
Z0oarT ¥ wew (qwEE ¥ 49
aqdl (gFw Arla FT gEyeAA wAr
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q AT q7ary w400 wew $ =gy UEay
&, Ifeiasta &1 gwmw FOT |

THAA FAAA TF AT AAT (ZAT
mr 2 A AWM & SRANT WA
F1 Faww A4l (war wep arfgy !
girorom & s a4t @ &1 W E
FATA W AT qEH AR FHAT
gt 47, 399 FEr war (& A THEAT
T F AT, r?—‘r | s@| A Tl
" AATE 21 72 2, glwom ® A
A4T ZWr | wererT T g g
q FAA A #ir famr oo

§t % 0 A awEr qew AT
qererrer s Ara &1 w1 fealy
AT | TARICT T A4T a9 ar
T AT THANT FA [TEHETT
& 1w AT A T AT e |
qUA AT AR FHETC T WA
zﬁé’v’. 747 fam, IFadr HaoAl & (@7
I gTEga &7 [ ar o r{aa‘im:%
AT AT FEAAT & gﬁwq'm FE

TATIATERA FL AIAT Afear F1, ARAT-
AT F7 W99 WFETT 9T | (ATt
THl F1 qTq qA BT A (FATF WA
¥ A 7 el | g ¥ 9l
¥ an e T 41 (& faiedt &

oq Zup FT FEEATHT
&1 7 FOE lg@vsd | W W ORI
aHEd 0% qQE0 & OqOH g A4
Rt 1w Epi (e v AT
7t a‘ﬁfrgzmmi‘rqw
A41 (q@rer wFar | g@® (F7 qnd-
fewar FTedma wiga | A OSE
aIT ST W F AT g FAET wver
FAT 4T FHA AT FeEA AT (®
TAN qiE F7 (gEwATIT AT grm, GOAT
qEIC 9T FUG FAT | THE GAAR
qivorTe AW 1§ FEAT E1 FEAr Sgar
g1

THE MINISTER OF ENERGY (SHRI

VASANT SATHE): Mr. Vice-Chairman Sir,
I have been listening to the speech
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Of our learned friend, shri Atal Bihari
Vajpayee. Everyone knows that Shri
Vajpayee is a master of words. As it is Said in
Sanskrit

So, very often I feel that in the flow of his
language with some very high sincere
sentiments, he cannot resist the temptation of
running down for the sake of politics as it
were which he himself says that we must not
indulge in. But if you go through his speech
carefully, you will find the entire effort has
been not to elevate the national debate and
bring to light actually the serious factors that
today threaten the very integrity and unity of
our country. If this is the concern of everyone,
and I believe it is because I do not accept that
there iy even a single Member in this House
who does not have the good of the nation or
the country and its people at heart and,
therefore, 1 felt a little bit pained because
knowing Vaj-payeeji, I know his capacity, and
he can rise t0 a very great height. But, some-
how I feel that this is also one of the maladies
of present times that we all have, as it were,
fallen for the immediate benefit of what we
are trying to do, immediate gains, scoring
debating points without realising that this is
really not taking the nation, not taking our
people in the direction, that we want. And |
entirely agree-with him when he says that this
is going in the right direction cannot be the
job only of the ruling party, whatever be its
strength and majority. There is to be a
consensus and at least one credit could be
given. Suddenly, Sir, you find a wave as it
were, when the present young Prime Minister
came to power in 1984. There wa, a wave,
praising him sky-high. Everyone vied with
each other, to say, What a man! And now
suddenly yon find the same people, and
surprisingly those very people, who criticised
Mrs. Gandhi for all that she did, suddenly
seeing merit in Mrs. Gandhi's actions and then
compare and say, look, this is the departure.
Let us consider one simple aspect. What did
you expect him to do when he came? Give
stability. The outstanding problems that had
plagued the very unity of this country like
Punjab, Assam, you expected that this young
man knowing fully well that he did not have
the experience
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behind him, you expected that he would be
able to tackle. You are criticising advisors,
you are criticising everybody. Will it not be to
his credit that he with courage tackled the
problem of-Punjab and tackled in what spirit?
Success and failure can be judged with a
hindsight but when -he tackled it, what was
the spirit behind? The spirit of democracy. Let
us within the framework of democracy talk to
the people concerned, call them, have a dia-
logue with them. Let the will of the people
prevail. Let problems be resolved by ballot
and not by bullet. And the way to solve the
problem of Punjab, which, has taken such a
bitter turn particularly after the assassination
of Mrs. Gandhi and aftermath in Delhi and
other places, it needed tremendous courage
and sagacity in the leader of the country to
say, [ will talk to Longowal, ' I will talk with
Barnala, please come and tell us what we
should do.

Vajpayeeji was criticising the attitude of the
Congress after the Akali Dal and Bar-nalaji
came to power. That shows what reservations
the Congress Party itself had in Punjab. We are
influenced by local considerations in our
regions. That is a fact of life. But then it is for
the leader who has to look to the national
interest. And how did he rise to the occasion?
He /aid: It does not matter even if  my party
suffers in the process but let democracy win; let
unity be preserved; let the will of the people
prevail. And amazingly, the Opposition leaders
at that time with one voice, as it were, were
demanding restoration of democracy and
when that was done and Mr. Barnala and  his
Akali Dal came to power, soon our people and
friends like Vajpayeeji started finding fault with
the democratically-elected Government there,
just because it did not suit them. Let us consider
it seriously. Do you think this is a problem
which can easily be resolved by sending army
or by having President's Rule, as indeed was
being asked for and demanded by (he BJP? Sir,
once you reverse the process of democracy, you
know how difficult it is again, and litre a man
in Punjab who s
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showing courage in the face of religious
bigotry obscurantism and fundamentalism of
the worst kind. Should we stand by him or
should we still find fault with him and say he
should not have been named in the President's
Address? I really do not know. From what
height you fall to this level, to say whether
his name should have been there or not? You
yourself say that this is an extraordinary
situation and, therefore, an extraordinary
behaviour shown by a Chief Minister to
defend the integrity of the country,. to defend
secularism of this country and to defend all
the great values by which we stand! Even a
mention of his name is being objected to. I
feel sorry.

Then take the question of Assam or
Mizoram for that matter. Could you sincerely
say that Shri Rajiv Gandhi acted against tho
interest of this country in coming to an
agreement with Laldenga, bringing him into
the mainstream! within the framework of our
Constitution, within democracy? And there
also, see the peaceful transformation that has
been brought about.

So, point by point, whether it is Assam,
whether it is Mizoram, whether it is Punjab, the
action was intended to restore democracy and
through democracy, preserve the unity of this
country. All right; some problems may not get
solved according tO our wish completely.
Punjab accord has not been implemented fully.
But then, after all, there are many parties to the
accord. It is not only the Central
Government. Haryana is as much in-voled
and, therefore, unless both agree, you cannot
force it on them. It makes it very funny. We
have a tendency  to run with the hare and
hunt with  the hound. I remember the story of
Panch Tantra, the story of the father, the son and
the donkey. You must be knowing it.
Everybody here, perhaps, knows it. What will
happen if we were to adopt, if the Opposition
were to adopt, an attitude; whatever it is
you must criticise just because it is the ruling
party. I have read some of the speeches made
here. Shri Uupendra of the Telugu Desam, when
he spoke, saw nothing good, economic, political
foreign, everything failure; total failure.
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SHRI B. SATYANAJRYAN REDDY
(Andhra Pradesh): If you do something good...

SHRI VASANT SATHE: It is also a
question of being able to see something good.

SHRI B. SATYANARAYAN REDDY: If
you do something good, we will appreciate it.

SHRI VASANT SATHE; Should we ask
you before what you will consider as good, do
it and then get a certificate from you?

Sir, as I said, particularly on the integrity
front; these were the steps taken and
appreciated all round.

We talk about foreign policy. Vajpayeeji
mentioned about China. I have not forgotten
the time when he was the Foreign Minister
and he must not have forgotten that incident
when he was in Beijing, talking with the
Chinese...

SHRI ATAL BIHARI VAJPAYEE:
-Not in Beijing: I was in China.

SHRI VASANT SATHE; Somewhere in
China.

SHRT KALPNATH RAI; The Chinese
were attacking Vietnam.

SHRI VASANT SATHE; He created a
faux pans.... .cccoeene.

SHRI ATAL BIHARI VAJPAYEE:
China attacked Vietnam. China did not attack
India. Don't forget, Mr. Vasantrao Sathe.

SHRI VASANT SATHE: You expected
China to attack India at that time?

SHRI ATAL BIHARI VAJPAYEE:
They have attacked. They are under oc-
cupation of your territory. (Interruptions).

SHRI VASANT SATHE; Sir, the fact
remains...

SHRIMATI BHOYA CHAKRAVARTY
(Assam): Sir, I would like to remined the hon.
Minister that during the Chinese aggression in
1962, the then Prime Minister  pandit
Jawaharlal Nehru  presented
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Assam and the entire North-East to China.
Then, he said 'We are sorry for the people of
Assam; w, will try to recover it'.

SHRI VASANT SATHE; Sir, this is a total
distortion. Can you prove that? This is a
baseless untruth. This is the least I can say
about it. To make such an allegation against
Pandit Jawaharlal Nehru! Sir, the fact remains
that as far as our foreign relations are
concerned, we are cautious and we are
safeguarding the national interest.

In regard to Pakistan, you want to treat it
lightly. You say that it wa, not a serious
situation and that it could have been handled.
What would you have said if something had
gone wrong? The forces like a pincer were on
both sides of Amrit-sar...

SHRI ATAL BIHARI
Amritsar?

VAJPAYEE:

SHRI VASANT SATHE: International
politics is a tricky game. Yes. If they had come
in, they would have cut off that whole portion.
It would have been a move of just two days. If
such a thing had happened, the Vajpayeeji and
the whole House would have said whaUa total
failure the policy of the Government has been.
Then, we would have been faced with a
situation of virtual Khalistan there. You cannot
take chances. Therefore, if th, ? Prime
Minister made a fast move, moved his troops
and then initiated talks also, it is that way
alone that the talks could succeed. As far as
Sri Lanka is concerned, you know, how
delicate the problem is. Our entire sympathy is
with the people who are being oppressed. But
Sir. here again, the same situation. Can
Vajpayeeji honestly say what he would have
done? Sent the Army? How can y°u say that
we are not taking care? The realities are well-
known.

SHRI V. COPALS AMY (Tamil Nadu):
Why did you send the Army to Bangladesh?
You answer my question.

SHRI VASANT SATHE: I did not put th,
question to you. I put the question to him.
(Interruptions) Sir, I cannot have a slinging
match with Mr. Gopalsamy.
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SHRI ATAL BIHARI VAJPAYEE: You
can have it with me.

SHRI VASANT SATHE; With you,
Yes. After all, you have to be on  the same
wavelength. As far as Bangladesh is
concerned, the story is well known. Wc¢ had
more than a crore people here and it was their
right, it was their fight. So, only when we were
attacked from Pakistan—don't forget the
actual movement of the army and here is the
General sitting who was responsible for the'
action—referring to Shri Arora, our armies
moved in Bangladesh. Therefore, do not
confuse the isue.

SHRI V. GOPALSAMY: I remember the
speech of Madam Gandhi. I will quote her
speech.

SHRI VASANT SATHE; At least, you
must know the history. So in internatio
nal politics you cannot afford to be hasty,
you cannot afford to do things which may
do greater harm than good.

SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu): We need
A'"ot be hasty, we understand it, but for how
long are you going to be patient? Tamils are
being suppressed and massacred f°° the last
three years. You are only showing lip
sympathy and concern. What is your
constructive alternative?

SHRI VASANT SATHE; This question
could be put to the people of Tamil Nadu.
What actual constructive help and assistance is
being given and what is being done, all these
things are not to be spelt out and told to the
newspapers or. broadcast on radio. Those who
have the sympathy, those who know...

SHRI V. GOPALSAMY: This is the
concern of India as a whole and not of Tamil
Nadu people alone because y°u serve the
people of Tamil Nadu.

SHRI VASANT SATHE; For those who are
asking what the Government of India is doing,
my reply is that nobody can do more than what
the Government of India is doing under the
circumstances and this is all that I can say.
Ours is not lip sympathy.
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SHRI ALADI ARUNA alias V.
ARUNACHALAM: As far as African
countries are concerned, you are leading: a
movement for them, you are mobilising world
forces for economic sanctions, etc. but against
Sri Lanka you are not taking any constructive
steps, that is our case.

SHRI V. GOPALSAMY; Your Government
is continuously being hoodwinked by
Jayewardene.

SHRI VASANT SATHE; Unfortuna
tely, 0% hon. friends do not know that
it is this Government and its representa
tives who have been constantly talking
not only with the Government of Sri
Lanka but also with the militants and try
ing to resolve the matter. This matter
is not something which can be forced
on either side. This is a ticklish matter,
this must be appreciated and realised. This
is what our Government is doing. We
have not let go a single moment. Prac
tically, every month some one or the other
is trying to meet, negotiate and find th«
way out. Therefore, it cannot be said
that thi; Government has only lip sym
pathy to the problem of Sri Lanka.

SHRI V. GOPALSAMY; You, escalating policy
has helped Sri Lanka and Jayewardene.

SHRI VASANT SATHE: Ultimately, in
international politics, as I said, you> have to
be careful about your national interest. Today
it has been declared that Pakistan has made a
bomb, it has a bomb. Their own man, the
Director Dr. Khan, has declared and this is
what has appeared in the news. Under such
circumstances, how can you say all is well
cricket diplomacy is going oh and, therefore,
we do not have to be worried, we do not have
to be concerned? This Government's attitude
and our young Prime Minister's attitude is that
we must be cautious, wo cannot take chances
as far as defence of India is concerned. And all
the same our attitude is for having good
relations, for having peaceful relations. On our
side you cannot point out a single act which
could be called 'provocative* to any of our
neighbours, or to any one in the
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world. That has not been the tradition of
India and that has not been the tradition
that is followed by this Government. Cau-
tious, yes, w, are and will continue to be
because' we cannot afford to take chances
as far as defence and integrity of the
country are concerned.

Let us not wax eloquent about growth of
communal virus. The biggest responsibility
of not allowing communalism to grow, a
apprehension to grow in the minds of smaller
groups or minorities is always on the
majority and I also agree with Shri Vajpayee
and I do not want to consider the word
"Dharma" in its narrow definition. Dhariyeti
Eti Dharma: The way of life that forge, the
whole society, the whole people—that way
of life, that code of life is Dharma; that is
our, philosophy. And if that is our philoso-
phy, then we must harken and call back that
heritage which had the capacity to absorb all
the strcams that came. When you lost that
capacity, when you became stagnant, it is
then that you lost your Sanatana calibre. The
world "Sanatana" is eternal, ever flowing—
that character, that freshness of our heritage,
of our culture, of our way of life. It is not in
vain that it is written at the entrance of our
Parlaiment:

uq fsr wir 3t
TAOTAT FATHTA |
IR TAAT A,

FAIT T ||

This has been the philosophy which
Vajpayeeji knows very well. We have to
restore that, and with a sense which the
President has pleaded—to give a call to this
country. So much of our energy today is lost
in what? In denigrating each other.

: Zrir  IoTEET,
T ZTy AT qrdl, Zrfy 3w IwEd
H &7 ¥ And what is called the
crab Lu]'mrc
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FeAr, fotsz w7 3 & 1 fage
gz & wA & fF wgr-wgt quA
wifs ®af fao go & 933 I
Fwai 3 ffae fer o fag i
gafeqe & @M 7 w7 w ¢ fx
gATL U FT A€ IrAv g o
2 1 gr dra A agr IT@T A
alzqﬁmémnginn’t{{
F orag st wadr & 1A AW
gara wrgar g fx fagre &1 At
a7 ¥ 749 w4 uArema ¥ | fagre
H Iy HWEz oArE A12 G¥el §
Mz faqadr a1 MO gIoer g
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FEAT ATEAT § ) wifeEnEr  &@m
I3 @ E WY AW T T EE

a% W@l | gaTL wEEgwMd W ooa(
&Y wiaaw & ar ar €z o, afaaa
B grit ar fv wvET &1 @A
wFAl gl ZTEeH £ | gW &8 IAE!
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w1 fowdr g€ wwiT § W9 3§ 9%
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aq WY Fgu & @ gEr 9@y

T awg & o fiwd gf Awaw-
o & SAr wwenT g ) 99
qeEqINT FT  OF 9 HEETE
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fifswe afr gw = fanfan w4,
A4 WA FY OWIT FqEA | EA
qaET AT St Foamir F qH™EH
&t & ¥ fqu &7 wer f5 gz fadt
Tradfan @1, %@ #r afcfeafaay
9T TEAAT & FIAT qE FT O
T & ag ar fedr dfwedt mfea
2T & 319 & 1 T W &
€rq, W94 HAEHE & A4, u=afd
ST T gEAR FAT E |

SHRI KAMALENDU BHATTACHAR.
JEE (Aassam); Respected Vice-Chairman, I
take the floor to lend support to the Motion of
thanks on the President's Address moved by
Shri Bhuvnesh Chatur-vedi. Most matured
politicians, most seasoned politician and most
honourable politician, Shri Atal Bihari
Vajpayee has expressed his wonder as to why
in the Presidential Address there has been a
men. tion of the name of Punjab State Chief
Minister, Shri Surjit Singh Barnala. I am
trying to answer this.

Respected Vice-Chairman, we all know that
in Punjab a fight is going on between the
forces of friends of democracy and the foes of
democracy and unJer the able leadership of
the Chief Minister Surjit Singh Barnala, the
people of Punjab has shown exemplary and
praiseworthy courage to fight the forces  of
fundamentalism, to fight the divisive forces, to
fight the forces that are out to destroy the
unity and integrity of India. On t'nis score, i
would like to thank also the Members of all the
Opposition parties who have lent support  to
Mr. Surjit Singh Barnala and I also want to
thank the people of Punjab, who have been
fight ing very bravely the battle against the for-
ces of terrorism—that at least, for more, the
Opposition parties have been able to rise above
the party considerations, above all parochial
consideration and they have-shown ex“"Plary
wisdom to lend support to Surjit Singh Barnala.
I think, they have been able to disapprove the
truth of the famous saying of Anatole France's. I
quote; "it is human nature to think wisely and
act foolishly. " They have adhered to the
famous saying of late revered Prime
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(Minister of India, Pandit Jawaharlal Now, hon. Member, Mr. P. Up?ndra, I
Nehru. I quote: — who is not here, while participating in this
debate has referred to one thing that Prime
"Where freedom is menaced or justice Minister, during hig pre-election tou, to
threatened o, where aggression takes place, Mizoram declared some bonanza and today,
we cannot and shall not be neutral. " some other Members were also referring
to it that he was making declarations
All the democratic forces of India have giving Rs. 50 crores, 200 crores, and 400
shown courage to fight the forces which are at crores to many  States. I will confine my
work in Punjab to destabilize our country. discussion  only to Mizoram. Now,
Many hon. Members even today and even in with regard to Mizoram, I specifically
their speeches have said that why army remember, respected  Upen-dra Ji said that
action is not being taken, why forces are not people of Mizoram were not be fooled by the
being sent, why all such stringent measures pre-election declarations of our hon.
are not being taken, but here also, we must Prime Minister.
remember the saying of Pandit Jawaharlal
Nehru and I quote: And they have got the Con-

4.00 p. M/ gress defeated. Now, oncei

"The consequence of acting in pas-*  sion
are always bad for a" individual but they arc
infinitely worse for a nation. "

again, just to use the observa-

tion of a Member of Parliament from the
other House, I would say that respected
If we remenjt the famous saying of Upepdraji is suffering from an optical
Mahatma Gandhi: illusion. He has not gone into the details of
’ the election. ' It is for the first time that
Congress-1 has got 35 per cent voting in
Mizoram. You should remember last time
when the Congress formed a Government
in Mizoram, taped records of Laldenga's

"an eye of an eye will end up making the
whole world blind. " We can riot take
any hasty action.

[THE VICE-CHANRMAN (DR. BAPU lectures were played and with that they
KALDATE) in the chair. ] came into pwer. This time we fought
against Laldenga himself. What is the net

Now, we must all put our headstogether gain? D: moctacy has won in Mizoram. It
to find out a .solutlon acceptable to the is the same Laldenga who questioned the
people, of P UI}Jab> acceptable to the peo integrity of the nation, who questioned the
ple of the India as a whole and we must sovereignty of India, has gone on record
all fight togeher against the forces of ter saying, "If once again I take 'arms, I would
rorism, against the forces of fundamenta take arms to defend the honour of my
115“} and we should remember the famous motherland. " This is the net result of the
saying of Subhas Chandra Bose and I Mizoram Accord. Democracy has survived
quote: — there. Democracy has won. Congress Party
' ] o might have lost; it is immaterial. But de-

The synthesis between religion ond mocracy has won. India has thrived and
national aspirations is what is needed for that is very, very important for us. Upen-
India. " draji is not present here. He said that

people could not be befooled. I know
Indian people are mature. They Have
shown us the correct way. Whenever there
is danger to democracy, whenever there is
threat to our democracy, whenever there is
any confusion, whenever there is chaos, the

Now, I think, at the moment, we are passing
through bad days; we are passing through the
days of winter of despair but I hope, we will
soon come across the day; of happiness of
spring. Let me quote the famous English

Poet Shellay: mature people of India, the mature millions
"If winter comes can spring be far of India, have shown i«s the correct way.
behind. Jawaharlal Nehru said: "I have looked into

the eyes of the millions
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of my countrymea and women. I have seen a
shining light in the eyes of the millions. I
have felt the enthusiasm of the millions.
al"have felt the fire at work in those millions.
" It is thesi people who keep us on the right
track. If we go astray, they use their mature
wisdom and keep us on the right track.

Mr. Vice-Chairman, on page 3, in para
9, it has been said "Government are
committed to safeguarding the rights and
interests of the minorities. " This is a
very important thing. In Assam a new
Government has come to power. They
have come throught the electoral procsss
and I welcome this new Government. I
think when they were launchig their agita
tion, they had one kind of an idea. Now
Mr. Profulla Mohanta is heading the
Government. He iy my Chief Minister
also, as I am an Assamese. Mahatma
Gandhi correctly said, "The spirit of demo
cracy requires a change of heart. " When
Shri Profulla Mohanta was spearheading
his movement, he might have had one
idea, he might have represented the majo
rity section of tbe people. But now he is
the Chief Minister and he is the Chief
Minister both of the majority and the
minority as well. Cardinal Newman
made a very significant comment about
Aristotle. He had this to say, "To think
correctly is to think like Aristotle. " What
did Aristotle say about justice? This is
what Aristotle said, "Justice consists in
tolerance of the majority towards the
minority. " This is the crux of justice. I
believe i, the Assam Accord. I want full
implementation of the Assam Accord because
it was done by our Prime Minister— as also
by our party president, Shri Rajiv Gandhi—
and I do not want that even a single true
citizen of India shou'd be harassed. Some
people are being harassed.

SHRIMATI BIJOYA CHAKRA-VARTY:
No, there is not a single harassment of any
minority. Can you point out specifically if
there any harassment of the minorities? No.
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THE VICE-CHAIRMAN (DR. BAPU
KALDATE): Madam, you can make your
point whe, you get your turn. Please don't
interrupt.

SHRI KAMALENDU BHATTACHAR-
JEE; For the information of the honourable
lady Member I am referring to my father who
was a police officer in Assam Police in '20s.
Please listen. In 1920s my father was a police
offier in Assam and we have been living in
Assam since 1898. My own brother, let me
tell you, my own brother has been served
with a 'quit' notice. My own brother. I am
citing a specfic example. My own brother has
been served with a 'quit' notice I am also
saying that there should not be a single
foreign national in Assam, and all the
foreigners' names should be deleted from the
voters' list. I am one with the AASU and [ am
one with AGP beau&e I also believe in the
Aassm accord and I am also saying that there
should no; be a single foreign national in
Assam But not a single true citizen of India
should be harassed. This is what I most
respectfully beg to submit before this
honourable House. But this is what is
happening. My Chief Minister may not be
knowing all these things and some ultra-
enthusiasts might b, harassing the people. T
Am not blaming him. I have said that I have
full respect for and have full confidence in the
Chief Minister and I think he will protect the
interests of the minorities, the linguistic
minorities and religious majority.

Now, Sir*on page 4 of the Presidential
Addres?,; n para 10, it has **n mentioned that
one of the main policy thrust3 is:

"A new orientation to or agricultural
policy and taking the green revolution to
the eastern region. "

In this context, I want to submit one thing
most respectfully to those speaking in terms
of taking the green revolution to th, eastern
States, especially Assam. I will confine my
remarks to the State ot Assam only. In
Assam, Sir, there is a permanent problem.
Every year there
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are floods in the Brahmaputra river and
also in the Barak river. I think th, Central
Government should release funds in a li-
beral way to help th.; flood contro. mea-
sures i, n order to fight effectively the
menace of floods in the Brahmaputra river.
Once again, to fight effectively the menace
of floods i nthe Barak river, a project
known as the Tipai Mukh Project was
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the honourable Prime Minister. I think the
students of this part of the country have
already become very restive and they are
saying that unless and until they go the
Mizoram way, unless and until they go the
Punjab way, they will not get anything.
Therefore, I would like to point out that here
also we should remember the famous saying
of Pandit Jawaharlal Nehru:

taken up and the project report has also
been submitted. But there is an attempt to
sabotage the whole project because it has
been shown a; a very ambitious power
project. The whole project could be res-
haped and made into a flood control project
with emphasis on irrigation. If this is not
done, every year different town in the

"Revolution will ensue if evolution in the
right direction is not speeded up. "

Now, denial of this demand or to put it off
indefinitely will keep the students agitated
and will keep th, guardians, the teachers and
Barak valley will be inundated and !his will the asses and people of this valley in a state
cause damage to the extent of crores of of turmoil. .And we should remember that a
rupees. pent up desire has very many outlets, whereas

the constructive approach has only one.
So far as improved communic ttion in

the North-Eastern Region is concerned,
you know that the North-Easuyn Region
consists of so many States like Assam, Tri-
pura, Manipur Mizoram, etc. So far as the
condition of the National Highways in the
State of Assam is concerned, they are
really in a very very bad shape and they
require immediate repairs. A road bridge
has to be constructed at Katakhal and there
should be a diversion from Katigarh up to
Silchar via Rani F?iry and there should be
'another diversion at Chirukandi up to the
Link Road near Silchar. These are all

Before I conclude, I want to say that there
are disturbing trends all over the country.
There are forces of communa-lism at work
and forces of terrorism at work in Tripura, in
Assam, in Mizoam, in Manipr, in Kashmir
and in various other parts of the country So
we mus' put our heads together, we must
combine to gether, and fight against these
fore? 5, and we should remember the famous
saying of jawaharlal Nehru:

"The paths to peace are difficult, but

concerning the National Highways. There
should also be a railway bridge on the
National Highway No. 44 near Karimganj
Railway Station. (Time-bell rings). T am
coming to the end of my speech very soon.

Respected Vice-Chairman, Sir, the
people of the Barak Valley districts of
Cachar and Karimganj have been
demanding for a long time for the
establishment of a Un’ -versity there and
they have been peacefully demonstrating
and the students, the guardians and others
have been demanding for the establishment
of a Central University. The Prime Minister
has made two or three tours to our part of
the country very recently and we have
represented oiur case and many delegations
“rom our part of the country (have
also come to Delhi and have also
submitted a memorandum  to

pursue them we must. They alonj wi'l
enable survival and fulfilment. The journey
calls fo, patience and tolerance and belief
in our objectives. Thpy demand more than
all an equation of. means and ends. They
call f°r 'he endeavour of us all. "

With these words, I support the motion.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, jt is a most painful paradox
that members of the treasury benches have
moved a Resolution, a betraying Resolution,
to express their thanks for the Address
delivered by the hon. President of India. It
was a lip service by the members of the
treasury benches. May 1



307 Motion. of Thanks

[Shri V. Gopalsamy]
ask a gestion:. Can they touch their con
science, touch their hearts and say

whether ihe highest institution of this
country, the institution of the President
of India, has been shown the due res
pect, due courtesy, by the hon. Prime
Minister of this country, by some of lhe
members of his Cabinet, by some of the
Members of Parliament belonging to that
party?  Definitely no.

Sir, it will be very relevant on my part
to quote 'India Today' of February 28th.
] quote:

"For the first time in India's constitutional
history, contact between the head of
government and the head of state has been
kept to the minimum and the President has
not been consulted even on vital matters....
For almost two years now, n° Unirn Minister
has officially called on the President of India,
not even when summoned. "

Sir, I quote again:

"Not only was the hon. President of India
forced to turn down invitations for official
visits abroad, Rajiv 'also refused to call on him
to brief him on his own foreign visits—a
major breach of protocol. Moreover,
important govern, ment documents were
withheld from, presidential scrutiny and he
was not even given enough advance
information about Rajiv's frequent cabinet
reshuffles. On at least th'ee occasions, the
President was give. n just four hours notice for
the swearing  in ceremoney.. He has
made just four foreign visits—
only one since Rajiv took over—in his four
years and seven months. Over 40 foreign
invitations to him are still awaiting clearance
from the Government. "

Sir, even when the President (f India wanted to
get some of the reports, that Government did not
respond. This is the courtesy lhat has been show,
to the President of India! This i the respect shown
t* the President of India! Now you say: Yes, we
have to thank the Presi- I

[RAJYA SABHA]

on President's Address 308

dent. Mr. Vice-Chairman, Sir, never be
fore did it happen like this. Whenever
the Prime Minister goes abroad, when he
comes back he has to brief the President.
Has  this been done? This is my
question. I expect t"e Prime Miinster *
who, I wunderstand, may intervene tomor
row, to clarify this. This question is
being asked throughout the country. It is
agitating many miinds. Sir, Shri Bhatta-
charjee referred to Subhash Chandra Bose.
I am very happy that our friend from the
Congress (I) party referred to the great
Subhash Chandra Bose. I am pained
to see how the daughter of Subhash Chan
dra Bose, Anita Bose and her hus
band, were treated when they visited this r
country. On January 31, whe, the hon.
President gave a reception to the couple, y
Anita Bose and her husband,
Doordarshan Was informed  to
cover the function. A number of Union
Ministers and Congress (I) M. Ps. were
invited t, attend the function. Many
declined the invitation. Not only that. The story
does not end there. Sir, on the Republic Day,
when the daughter of Subhash Chandra Bose
was witnessing the parade, the hon. Prime
Miinster of India did put a question to Anita
Bose, the daughter of Subhash Chandra Bose.
Are you the grand daughter of Subhash Bose?
Touch your hearts and tell me whether it is a
question to be put of the daughter of Subhash
Chandra Bose. Is it not humi- > Hating
and insulting to the daughter of that great
man, who has shown tremendous courage and
made marvellous sacrifices?  This is what Anita
Bose told a correspondent of 'The Week. ' It is
published in their edition of 15—22 February. I
quote:

"It is not me but the image of my father that
they seem to be scared of. It is extremely petty
of them to treat me this way. But what hurt roe
most was the way the Prime Minister behaved.
He 'asked her at the Republic Day function
whether she wasn't the grand-dabouther of
Netaji, Anita believes that he asked the question
deliberately to snub her. Way back in 1961' she
had stayed in Teen Murti Bhavan
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and it was Rajiv who had seen her off at
the airport.

"The Doordarshan blackout was evident
even at the seminar in Calcutta. The whole
thing was about Netaji but virtually nothing
that Giani Zail Singh said about my father
was reported in the television coverage. "

Is the television media the family property
of the Prime Minister or the Congress (I)
party? Is it the property of the ruling party?
There was total black-out of Anita Bose. Mr.
Advani raised the question in the morning
regarding media coverage. This is how the
daughter of Netaji had been treated here. The
sacrifice of Subhash Chandra Bose is not in-
ferior to the sacrifice of Allahabad family. I
respect Pandit Jawaharlal Nehril. 1 have
respect for Pandit Motilal Nehru. I have got
respect for Indlira 'Gandhi. But the sacrifiice
of Allahabad family has been rewarded. It has
been more than rewarded. All these years they
have been given the reward "°f ruling this
country. When the daughter of Subhash
Chandra Bose visited this country, is it the
way to treat her, the daughter of (Subhash
"Oiandr; a Bose? (Interruptions)

Mri. Vice-Chairman, Sir, Where is a
famous speech of Subhash Chandra Bose.
When the sons and daughters of this land rose
under the command of Subhash Chandra
Bose to shed this blood to lay 'down their
lives, this is what he said. I quote from his
speech of September 22, 1944. He thundered:

"The Goddess of Liberty demands
rebels, men rebels and women rebels, who
will be prepared to join Suicide Squads—
for whom dgath is a certainty —rebels who
will be ready to drown the enemy in the
streams of blood that Shall flow from their
own body. You give me your blood, I shall
get you freedom. This is the demand of
liberty. "Shouts arose from the audience,
"we are ready, we shall give our blood:
take it now. " Netaji continued, "Listen to
me, I do not want your emotional
approval. I want rebels to
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step forward and sign this Suicide Squad
Oath—this document which is an
appointment with death on the altar of the
Goddess of Liberty. " "We are ready to
sign", came back that answer from every
corner of the Hall. But Netaji said, "But you
cannot sign an appointment with death in
ordinary ink. You shall have to write with
your own blood. Step up, those who dare, 1
am here to witness your blood-seal  for
liberty for our Motherland. "

Even at that point of time, though he had
differences of opinion with,, the Father of the
Nation, with the Mahatma, he said from
there, "Oh, E ather of our Nation, Mahatma,
in this holy war of India's liberation, We ask
for your blessings and good wishes. " This is
Subhash Chandra Bose. And his daughter has
been treated like this. Sir, I know most of my
hon. friends from the Treasury Benches will
fully agree with me on this point, on how
she has been treated.

Sir, about the foreign visits, I said that the
President of India was not allowed to visit
foreign countries more than four times but
our own hon. Prime Minister most of the days
is out of India. And I quote "India Today" of
September 30, 1986. "The Prime Minister and
his staff have spent an equivalent of one day
every week abroad, remaining out of the
country for a total of 77 days out of 559 days.
I want to know: Is it a faci or not7

W wifm it (397 wiw) o
ITAATANA  WI, HILGT KT T 2
fE wrAT gamEar o fEedr am
qET N0 AT AEO Ty off
feadr a7 arge wo sAEEr fyaow
agr 9 =7 W@T 7 IEAT 47 qI4FA
g o femy w2 oTmenfy oY
&1 g7 fFad gamEa 41 ¥ SamEar
AT FI, dE G EOFT U7 §ANA
2. .. (=aam) ..

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I am telling the facts. How
many days is he out of the country? The
Prim, Minister has spent an equivalent of
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week abroad, remaining out of the country
for a total of 77 days out of 559 days. "The
cost of these (frenetic forays—now hang on
to your seat-belts—is Rs. 20 crores so far. "
Sir, our hon. Prime Minister has visite'd al-
most all the countries of the world. Of
course, he is our P. M. Yes, of course, our
P. M., our Picnic Minister. Our Prime
Minister has become the picnic minister
touring all the countries of the world

Sir, what happened to our hon. Prinu
Minister on 21st January? What happen
ed on 21st January?  Sir, in the SAARC
Conference, is it not a fact that the Pri
me Minister of Pakistan was given to
understand that our Prime Minister will
pay a visit to Pakistan? Whether such
an impression was created or not?
When the Prime Minister of Pakistan re
turned to Pakistan he said that the 'P'i-
me Minister may visit. When the ques
tion was put to Mr. A. P. Venkateswaran,
an excellent officer, our former Foreign
Secretary, when that question was put to
him, was it wrong on his part to say that'
'the Prime Minister may visit Pakistan'?
When this question, was raised in the
Press Conference—Sir, I am very sad
about it—our hon. Prime Minister should
not have lost his temper or his bal
ance— what [ could I say?—and sai'd,
"You will be speaking to a new Foreign
Secretary soon". That day Mr. Venkate
swaran resigned his post. The
whole
world was watching. And when I say
something about Pakistan, you cannot
jump at me and say, 'Oh, you are not a
patriot'. Patriotism is not the monopoly
of you people. When the Pakistan army
invaded when we were ruling the State,
we contributed Rs. 6 crores, more than
the UP Government. Sir, iy it not a
fact that Zia-ul-Haq used this situation
and in the Islamic Conference tried to
persuade oi influence Mubarak of Egypt
to have a talk with the Prime Minister
of India to bring normalcy? Who has
played the cards so well? This is the
question before is Who has played the
cards carefully well? And then he
h?s
come iiere as a messiah for cricket
peace. Yes, Zia-ul-Haq has come here.
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So, he has been allowed. But you have
moved five lakhs of troops to the border
at a cost of Rs. 50 crores and I am
not here to. believe the opinion which
has been created throughout India. You
may object that in order to remove Hon.
Mr. V. P. Singh from the Finance port
folio the episode was undertaken by the
Government. This is th, talk, this is the
opinion throughout the country. The
other day he refuted it. Then Mr. Zia-ul-Haq
came her, and he hugged our Prime Minister
and he went to Jaipur and he spoke many
things about psace through cricket.

Sir, I 'am very sorry that Mr. Vasant Sathe
has left. He intervened in the debate. I
expected that he will sit through because
when Mr. Vajipayee raised the issue of Sri
Lanka, Mr. Sathe replied. When I soughjt
some clarifications, h: got agitated and then I
told him that when my turn comes, I expect
you w. 1l sit here and I expected that Mr.
Vasant Sathe is ready for a Dhnrmayudh. But
I never expected that he will show his
cowardice and go away like this, because I
was not allowed to ask my clarificatio i then.

Sir. in this President's Address as far as Sri
lanka is concerned on page 14 it is stated and
1 quote:

"The massive military operations
undertaken by the Sri Lanka security forces
and the economic blockade of Jaffna area
have created further complications. "

Sir, do you justify th, word 'compl. -cations'?
You are telling it has created complications.
Yes. In you, dictionary does complications'
mean, genocide? In your dictionary does
complications' mean holocaust? In your
dictionary  does  complications' mean
massacre? That is going on there. Even at
this moment, straffing from the air on the
hospitals, churches” and temples is going on.
They are not spared.

Sir, recently Mahashivratri was observed
in India by the Hindus particularly
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those who are Shaivites. Jaffna is inhabited
mostly by Hindus who are Shaivites. Of
course, there is Muslim population and
Christian population also. On the Hindu,
dated February 28, it became a day of
mourning. Mahashivratri is a day of great
significance to the Shaivite Tamils of Sri
Lanka. But it turned into a day of mourning
for the people of Kankesanturai,
Maviddapuram and Telli-ppalia in Northern
Jaffna. According to Reports, several
buildings including a Murugan temple were
damaged. The historic Maviddapuram
Kandasamy temple, i. e., which you here call
Lord Subra-manya, a"d in Tamil Nadu Lord
Murugan, was heavily damaged.

Sir, the places of worship have been
destroyed all these years. The grent Jaffna
library was burnt. Our women were paraded
nakej in the streets and fvere tnrrnit alive\
Even our kids are burnt alive. Today, because
of the economic blockade, the whole Tamil
Community, the whole Tamil race, ha, been
fulbjjected - to starvation. Militants—you call
them militants—are dying. But, Sir, I do not
understand the rationale behind the advocacy
of sanctions for South Africa. Of course, I
share your agony as far as South African
Blacks axe concerned; I do not object to it.
But here, the whole community, born with us
in Tamil Nadu, bound up with us by tradition,
by custom, by language, by religion and
everything, is dying. And Mr. Vasant Sathe
raised here a big question; How can we send
our army, Mr. [Vasant Sathe says. I “sked:
why did you send army to Bangladesh? And
he said: 'you don't know history'. Yes, 1 have
to Jearn history from Mr. Vasant Sathe. But,
Sir, Mrs. Indira Gandhi, before we undertook
operations in Bangladesh, categorically and in
clear-cut terms stated in both Houses of
Parliament, in th, Lok Sabha and in the Rajya
Sabha: I quote her "what fs happening in East
Pakistan is not an internal matter; it is a
matter of human rights; it is a matter of
violation of human rights, it is a matter of
concern throughout the world. " And that was
shared by Mr. Bhupesh Gupta. I had Quoted,
on previous occa-
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sions, the speech of Mr. Bhupesh Gupta
on the Bangladesh issue. So, today, it is
not an internal matter. What is happen
ing there is not an internal matter. I
recall the speech of Mrs. Gandhi on 16th
August 1983 on the floor of this House.
She said: "What is happening in Sri
Lanka is nothing but genocide. " And that
genocide is still continuing. Your ears have
become deaf; your eyes have become blind,
as far as Tamils are concerned. And what is
our Foreign Minister doing? How do we
tackle this problem? How do we approach this
problem? Mr. Natwar Singh, Minister of
jState, who has been dealing with Sri Lanka
in the Ministry of External Affairs, is leaving
on March 1, on a week-long trip to Thailand,
Malaysia, Indonesia, Brunei 'and Singapore. [
do not know (whether the programme has
been cancelled, but it has appeared in the
press The next day after he returns on MarcV
7, the External Affairs Minister, Mr. Tiwari,
will be proceeding to Guyana to attend the
Foreign Ministers level meeting of the non-
aligned community on the Central American
situation. ' Our hon. Prime Minister will be
engaged in the election campaign in some of
the States. By that time, half of the population
there may be totally liquidated. All the troop;,
the three wings of their forces, have encircled
Jaffna. They are getting weapons, arms, from
Israel, from Pakistan, from South Africa from
whosoever is inimical to this country. Now,
what iy wrong if I make this demand? I am
paying taxes to the country. From those taxes,
you are meeting the expenses of our armed
forces. The question is, why should I pay tax
money when ou, own kith and kin are
butchered, aje killed and massacred there?
What is wrong in demand ing our
Government, our Defence Minis ter, our
Prime Minister, to send arm'® *forces to protect
our people? This is ne thing wrong...

SHRI M. PALANIYANDI
Nadu); That is the game of...

(Tamil

SHRI V. GOPALSAMY: You please keep
quite. I am not speaking for political ends. It
is because my bloc J is boiling. I am not
speaking politics. If
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we have to speak politics, let us 'do it outside;
not here. I am not for political ends; I |am
speaking lhedause my 'Mood is DboiltingV..
Interruptions. History will judge  you: our
posterity will mdvter feng've you hon.
iPrime Minister said proposals were good
at SAARC. You know what Sri Lankan
press is doing. I was terribly  pained when
I read some news reports of Sri Lankan
press, criticising our Prime Minister. Therefore,
before the total annihilation and liquidation
of the Tamils there, you should intervene.
You have jto give an ultimatum. You have
to give an ultimatum that they should stop this
oppression. You sent a proposal. You sent a
message. That message has  been thrown into
the dustbin. The whole of Jaffna looks like n
funeral house to'day. Your message has been
totally  rejected and you have been insulted.
Every time, you been taken for a ride.

Therefore, Sir, before I conclude, 1 would like
to say this. Because we ate with you, because we
are a part and parcel of India, because Tamil
Nadu is a part of India, we have come over here,
we have come here, 2, 000 kms. away from our
place, to beg you to take some action- If there
had been no ocean, our people would have
anchored. They would not have tolerated such an
onslaught XMI our people. Therefore, unless you
do concrete action, posterity will never forgive
this Government. Thank you.
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SHRI V. NARAYANASAMY (Pondi-
cherry): Mr. Vice-Chairman, Sir, thank you
very much for having given me this op-
portunity to speak on the Motion of Thanks
moved by the honourable Member, Shri
Bhuvanesh Chaturvedi, and seconded by the
honourable Member, Shri Hanuman-thappa,
for the Address given by the President to both
the Houses of Parliament on the 23rd
February 1987.

Sir, the honourable president, has rightly
observed th'at emphasis should be on
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the unity and integrity of India. He referred to
the Punjab situation and said that 'The people
of Punjab have always been in the forefront to
defend Ithe unity and integrity of India. They
played a historic role in the freedom struggle
which has left the imperishable imprint of
secularism and democracy on their mind and
spirit. " But, of late we have seen that in
Punjab the situation has been worsening
because the forces of separatism and com-
munalism have started showing their force.
Therefore, our Prime Minister rightly felt that
a political solution was the right solution. In
1985 there was an agreement signed between
our Prime Minister and Sant Longowal to P"t
an end to the problem of Punjab. But we
found that t'nere were 11 terms of agreement
out of which the Central Government has
fulfilled nin, terms. The opposition parties
why are raising a hue 'and cry that the Central
Government is not implementing the Accord
have not come forward to say I'nat these nine
terms have been settled. There the only issue
is that t'ne massacre is going on in Punjab.
Sir, I would like to say that the Punjab
problem is a problem of the State. The law-
and-orde, problem is to be tackled by fne
State Government. The Central Government
Js lending all its support to them. But in spite
of this, the Barnala Government was not in a
posi tion to come to the rescue of the people
c'arlier because it was i, the grip of the
communalists and separatist forces who are
threatening the unity and integrity of India.

Now recent developments have taken place in
Punjab. Snrj Darshan Singh who is claiming to
be the Akal Takht Chief has excommunicated
him. Now Mr. Barnala has realised that national
interest is foremost, not the regional interest. He
came forward to say that he wanted that the
unity of India should be preserved. I am very
grateful to the hon. Members, especially to the
Opposition leaders, who came forward and
attended the meeting , yesterdayin Chandigarh
for the purpose of solving the issue t'nere. The
commun«l passion should be wiped out from
the minds of the people of Punjab.
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Sir, I am pained to note that there are two
issues which are still pending. One is relating
to the Ravi-Beas waters, and the other i related
t, p handing-over of Chandigarh to Punjab and
lands to be given by the Punjab Government to
the Haryan'a Government. These are lingering.
It is not the Central Government which is stop-
ping the agreement. The Central Government is
prepared to implement the agreement with full
spirit and force. But the Barnala Government
was in 'a dilemma. It Was in the grip of
separatist forces, and he was trying for a
political solution for it. But he c°uld not
succeed because the force, are trying to raise
their he'ad and they wanted “o topple him form
power. But the Central Government, in a demo-
cratic way, accepting the verdict of the people,
has chosen to give a free hand to Mr. Barnala,
'and, therefore, Mr. Barnala is surviving today.
But I find that one of the leading Opposition
Members here asked, 'Why President's rule
should not be there? Sir, this is killing
democracy The elected Government should
remain there until the people there throws it
out.

I tell you, the Ravi-Beas waters issue is a
simple isute. It has been complicated by the
Barnala Government. The Bala-krishna Eradi
Commission was appointed. Earlier also
commissions were there in 1951, 1976 and
1981. According to these 'agreements,
according to the 1976 agreement the excess
water should go to Har-yana, and according
to the 1981 agree ment the excess water
should be given to Punjab. Now the Punjab
Government is in a favourable position, and
they will have more water. In spite of that,
they are not agreeing because they want to
politicalise the issue, they want to blame the
Central Government for the unstabili-sed
situation prevailing there.

Sir, I would like to thank the President for
having mentioned about Chief Minister,
B'arnala, because he has taken an exemplary
courage, and with full force he is trying to put
down the communalistic and separatist forces
in Punjab so that there will be peace and
normal situation prevailing in that State.
Basically Punjab is

an agricultural State. In spite of the separatist
forces, the state is giving the higest yield. If the
State is peaceful, we will getting more produce in
that state, which will be distributed to the entire
country.

Sir, regarding the transfer of land by the Punjab
Government to the Haryana Government, there is
no reason behind Barnala telling that they will
give 45, 000 'acres of land now and 25, 000 acres
of land later. According to clauses 7(2) and 7(4) of
the agreement, it should be simultaneous. When
Chandigarh is given to Punjab, simultaneously
they have to hand over the possession of 75, 000
acres of land to the Haryana Government. < in lieu
of Chandigarh. They are delaying because they
want to have sleep-over time and thereby blame
the Centra] Government. In spite of it, the Central
Government is politically tackling the situation,
silently watching the development and helping the
Barnala Government to survive in the state.

I am grateful to the Opposition leaders
because they have come forward whit the
policy of settling the issue there and they
have all gone there and there is consensus
among the Opposition leaders on Punjab
situation.

Sir, Members are raising hue and cry about the
Accords, the Punjab Accord, the Assam Accord,
the Mizoram Accord. In Mizoram the position.
was very precarious for the past 20 years. The
insurgency was there. Innocent 5. 00 P. M. people
have been killed. Adiva-sis have been killed. Even
our Government was there in power. We patiently
allowed. Laldenga to be Chief Minister according
t° the. terms of the Accord. The reason is that it is
a sensitive North-Eastern border ' wherein apart
from the internal forces, the external forces are
trying to create problems. Therefore, in all the
three Accords—whether it is the Punjab Accord,
or the Assam Accord or the Mizoram Accord—our
party has lost power. *We did not bother about it,
but we want peace and stability in the country.
That is the foremost thing. With the prevailing
situation and when there is trouble on. the North
Eastern border and when Pakistan is threatening us
in one Way, w«
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arc not in a position to consolidate the
position there and feel that even if we lose
power, we let the people realise that the
Congress Party is for national integration.

The m'ain allegation levelled by the hon.
Member of the Opposition today in the
morning was that the economic situation in
India has been deteriorating and that the
plan target has not been achived and the
benefits 'are not going
to the people viz- to the Scheduled Castes
and Scheduled Tribes and the Adivasis. I
would like to draw the attention of the House
to paragraph nos. 29, 30, 31 and 32 of the
President's Address. From this it is very clear
to show that the emphasis was on the
implementation of the
new 20 point programme. Schemes like
IRDP, NREP and RLEGP and the like
which are for the benefit of the Scheduled
Castes and Scheduled Tribes and also for the
Adivasis and persons who are below the
poverty line have been implemented in all
the States with th. s supervision of the
Central Government, the Central
Government is mointoring the progress in
the States. The poverty line has been reduced
and the number of persons who are below
the poverty live now has been reduced to 30
per cent, which was 51 per cent earlier. The
Plan target has been achieved. According to
the Budget presented by our

hon. Prime Minister as the Finance Minister
Rs. 32, 222 crores have been allocated for the
third year for these schemes. This is
equivalent to 63 per cent of the. plan target.
The National growth is 5 per cent. The
industrial growth is 8 to 9 per cent In the
electronics industry we have achived the
target of 40 per cent growth. Growth in coal
industry is 6.6

per cent. In power production it is 9. 5 per
cent and in fertilizer it is 16. 5 per cent.

The public sector undertakings which
were runing at a loss have now started
earning profits. As per the figures submitted
by the hon. Minister for Industries their
profit was Rs. 1 099 crores. Of course, [
agree that the Government has to pay more
attention t° the Question of price rise in order
to ensure that the developments which are
talcing place are
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not eaten away by the traders who are
exploiting the consumers.

Foreign policy of our country is basically
aimed at peace and cooperation with the
neighbouring countries. Our Prime Minister
visited several countries. This has been
criticised by the hon. Member who is not
sitting in the House now. What is wrong in
our Prime Minister visiting foreign countries?
The Prime Minister of a country has to visit
several countries for creating a good image in
the world. India is a developing country and
our foreign relations have to be strengthened.
The hon. Member has raised objection to the
Prime Minister remaining outside the country
for so many days. If the Prime Minister is out
of the country for some days in what way our
developmental activities have gone down? Let
him show a single instance. He is simply
making allegation that the Prime Minister has
gone out and remained out for several days. I
ask what is wrong in that? To improve foreign
relations the Prime Minister and also the
Foreign Minister have to visit foreign
countries to exchange views about both the
countries.

Now, I would like to speak on the deve.
lopments in Pakistan. Our relations with
Pakistan are friendly, but Pakistan has been
training terrorists. We have evidence to prove
that Pakistan is instigating foreign Sikhs who
are coming to India and is telling them that in
India Sikhs are being harassed. They are
spreading rumours among the Sikh
community. But they do not know that we are
tackling the situation politically.

Sir, when there was tension on Indo-Pak
borders, or Prime Minister has taken a right
steps to invite the Foreign Secretary of
Pakistan to defuse the situation. I would like to
ask my friends on to the other side: Is t not a
great achievement ¢ by our Prime Minister? In
spite of Pakistan's training to terrorists, we are
trying to improve our relations with that coun-
try.

The CPSU General secretary, Mr. Gorbachev
visit to India finds a place in the Presidential
Address. It is was a historic moment because
we signed three im-
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portant agreements during his visit. These are.
on trade, defence and cultural relations. We
were assured by Mr. Gorbachev that the. U.
S. S. R will not tolerate anything against the
interests of India. He has pledged his
country's support and that shows our relations
are very cordial.

I quite agree that the situation in Sri
Lanka is deteriorating. On our part our
Government had sent so far 11 delegations
to that country to solve the ethnic issue.
Our Prime Minister had also talks with.
Mr. Jayawardene, President of Sri Lanka
when be came for SAARC sumit held in
Bangalore would like to point out that
Mr. Jayawardene is  telling  one
thing and doing another thing. When the Sri
Lankan. Government received a set of
proposals they have told us that they will go
by it. But instead of going by it, they are
killing the Tamil population in that country.
Our Government has taken a stand that unless
killing are stopped, we will not mediate
between the Sri Lankan Government and
agitating Tamils. When the situation is
deteriorating in that country, our Government
has taken a right step. This situation can be
solved only at the political level. The Sri
Lankan Government should know that the
ethnic issue cannot be solved by using
military force. I do not agree with the
suggestion that we should send our military
there. If we send our forces, definitely the
situation will aggravate and strained relations
will develop. Therefore, I feel a political
solution is the best solution for solving this
ethnic crisis.

The President in his Address while con-
cluding has said that the thrust of Government
policy is to improve the welfare of
economically and socially weaker sections of
the community. He has 'also said that the
primary focus of policies and programmes
initiated during the last two years has been to
assist the landless agricultural labour, the
small and marginal farmers. Therefore, the
President's Address is full of Government's
policies. It includes foreign affairs, economic
development, education, cultural heritage and
so on and so forth.
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Before 1 conclude, I would like to say
about two things. One is about encouraging
of communal and religious parties in the
country. Sir, I would like to say that Central
Government should come forward and ban
the religious and communal parties so that.
national integration is not jeopardised.
(Interruptions)

SHRI V. GOPALSAMY; But you have
alliance with Muslim League.

SHRI V. NARAYANASAMY 1 will
come to that.

THE VICE-CHAIRMAN (DR.BAPU
KALDATE): No, no, don't go so far.

SHRI V. NARAYANASAMY: Sir, my friend
is already having alliance with the-regional
parties. When we think of national interest, we
should leave regional interest also. Secondly, I
would urge the Government to consider that the
National Water Policy which should be brought
forward so that the dispute, which is existing
between various States relating to sharing of
water will not be there.

1 would be failing in my duty if I conclude
without referring to the demand of my State. 1
would like to say that the year 1986 has been a
glorious year because Mizoram and Arunachal
Pradesh > got statehood. If I complete without
demanding one thing for my State, I would be
doing injustice. Sir, you are well aware >f the
fact that our State Pondi-cherry has a popualtion
of four lakh people. It has a rich heritage and
educationally and culturally, it is a good State.
We have been demanding statechood for
Pondicherry for the last several years but I find
that the Central Govt, has given only B-Class
Status to the State of Pondicherry in the last year.
Therefore, 1 request the Central Government to
consider the demand of statechood for
Pondicherry because we are in the Southern
border of the country which is also a problem for
this area. Thank you.

SHRIMATI BIJOYA CHAKRA-
VARTY: * Mr. Vice-Chairman. Sir, the
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President's Address is  suppos-
ed to be a true appraisal of the
economic and political situation of the
country and it should reflect the policy de
cisions of the Government Tor the coming
year. The address sounds like a Govern
ment news bulletin carefully covering all
the burning problems facing the country at
the moment, as if all the people of
the country live peacefully and there is no
problem. I feel, one of the most burning
problems in the country is the Chinese in
trusion. Chinese are silently intruding
into the Eastern borders, in the Aruna-
chai Pradesh and there is no mention of
it in the President's Address. The
Chinese Government even objected to the
conferring of statehood to Arunachal Pra-
desh. I hope, ther should not be repetition of
the condition of 1962.

Secondly, there is an infiltration problem in
the country from the bordering states. People
are coming there as a result of which an
imbalance is created in the bordering states but
there is no mention of it. There is no mention
of Assam accord in the President's Address.
No doubt, Assam Accord is signed but mere
signing will not do unless it is properly
implemented. It will be simply a piece of
paper which deserves to be thrown in the
basket. One hon. Member referred to voters
list. He. said that corrections in the voters list
were carried out during the regime of Chief
Miinster, Mo-hunta but I would like to tell him
that corrections in the voters list were carried
out in the regime of Hiteshwar Saikia. There is
no implementation of Assam accord andit
creates a sort of doubt, disgust in the minds of
the people of Assma. This will create a sort of
'anger and frustration if it is not properly
implemented. People have faith that Assam
accord is a commitment from no less a person
than the Prime Minister that it is being
implemented. But it is not implemented.
Another agitation might be there and in the
way creating a new problem. I think, this
should have been mentioned in the Address. I
want to say that Prime Minister declared
substantial grants to some States on the eve of
elections but there is drought and flood in
the entire north eastern region.
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And especially in Assam there is a serious
flood situation. But the Prime Minister
refused to go there. The people of Assam are
suffering hell from two big rivers, the Barak
and the Brahmaputra, to which the
honourable Member there referred There is a
big problem and it needs Rs. 6000 to rS. 7000
crares to solve it. But those big plans are there
only on paper.

Then there is the Anti-Dowry Act in force.
In spite of this Act bride burning is a regular
feature. In the Capital itself we read in the
newspapers almost daily reports of bride
burning. There is also the Suppression of
Immoral Traffio law. In spite of that law,
immoral trafficking in women is going on
unchecked. Democracy in the country is
betrayed. We have seen on more than one
occasion how democracy is subverted. We
have seen the Postal Bill; we have seen how
the privacy of the citizen of India is
threatened to be molested. So, I hope this Bill
will be sent back to Parliament for
amendment.

Even after six Five Year Plans more and
more people of the country 'are getting poorer
and poorer day by day while the rich are
becoming richer and richer day by day. While
a handful of people continue to become rich,
the majority of the people are living below
the poverty line. Yet there is no mention in
the President's Address of giving incentives
or remunerative prices to the agricultural pro-
duce. Because of this more and more people
will go below the poverty line.

In the end, therefore, I hope the Government
will realise its lapses on the economic and
political fronts and take remedial steps and
rise to the expectations of the people of the
country.

SHRI KAPIL VERMA (Uttar Pradesh):
Mr. Vice-Chairman, I rise to support the
Motion of Thanks for the President's Address.
Today Punjab is uppermost in the minds of
the people not only of Punjab but the whole
of the country. in the President's Address the
paragraph that attracted me most was.
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"In flagrant violation °f the sacred tenets
and traditions of the great religion founded by
Guru Nanak, small section has turned
religious functionaries and holy shrines into
instruments of terror and subversion. Today
this is the central issue in Punjab.
Government will not allow the enemits of
India's Unity and integrity to abuse and
misuse religion for their nefarious ends of
creating communal disharmony and of
unleaship violence and hatred in Punjab All
patriotic, secular, democratic and progressive
forces have to unite to build the strength of
the people to overcome the reactionary,
fascist and antinational elements who 'are
misguiding and con-fushing the masses in the
name of religion. The challenge faces us 'all.
No one can remain on the sidelines. "

I am very sure our people, irrespective of
the parties to which they belong will pccept
this challenge and fight and they will come
out in ample measure, to sustain the hope of
our President that the challenges will be met
by all the progressive and secular forces in
the country. Our Prime Minister has very
rightly enter ed into a pact with Sant
Longowal and all that we can see is it is
bearing fruit in the sense that today we see a
break through a new opening, in Punjab, a
new begin-ing has been made; we see a
qualitative change in the situation. The Akal
Takht is a venerable body in matters of
religion and everybody respect it. But, as Mr.
Barnala has said and as our national leaders
have paid, politics has to be separated from,
religion. The strange hukumnama issued to
Mr. Barnala to merge his party with a ratty
which is headed by a well-known extremist
leader who is in Tail shows the seal intentions
behind it, that is to say, to destabilize Punjab
where *"e duly elected Government under the
Constitution of India is sought to be thrown
out by certain rcllgious priests who are
employees of the SGPC. I do not want to say
anything which might cause disrespect to
them. We 're a secular people and we have
respect or all the religions. But what I mean
to ay is that if you have a look at the history
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of the other countries, whether it is Ireland or
whether it is Britain or whether it is France or
whether it is some other country, you will see
that whenever religion has tried to interfere in
politics, bad things have huppened and we
have also seen in our country that when Mr.
Jinnah mixed politics with religion, there was
partition of the country. The Sikhs have
played a very Valiant role in the freedom
struggle of our country and, as the President
has pointed out, we are certain that the vast
majj-rity of the Sikhs disapprove of the tactics
of the terrorists and of the extremists and we
see every day that the terrorists and exremists,
though incidents are taking place, are being
isloated and we are certain that if the people
and if all the political parties aPProach the
large Sikh masses in the right manner, the
terrorists will be more and more isolated and I
am very happy that the process has begun
now. The big gathering at Longow'al village
recently and yestarday's meeting, the all-party
meeting at Chandigarh, have shown that the
extremists are getting is olaied and that the
real Sikh masses, a majority of them are with
Mr. Barnala. 1 feel that his process must
continue and it is the sacred duty of all the
political parties despite their difference, all the
secular forces in the country, all the patriotic
elements in the country to come forward and
to go to Punjab and educate the masses and
ensure that they remain in the mainstream of
national life.

We have seen how Gen. Zia has tried to
play politics. His cricket diplomacy is not
going to fool anybody and his trip to the
Ajmer Sharif and his various other stunts and
things like that will not fool anybody. You
know, he marched. his troops on our border
and any intelligent reader will find from the
newspapers 'hat the entire idea was a pincer
on Amrii-snr and the whole idea was to get
Amritsar and declare Khalistan sinoe their
stooges would have declared Khalistan. This
was the idea behind it. The statesmanship of
the Prime Minister first in sending the trcps
immediately to the borders to deter them and
then opening a dialogue with them has solved
the problem to a great extent.
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Today, it is learnt that there has been
agreement amongst the officials and
they have signed an agreement with regard to
certain borders on which there were troops
and they have come to an agreement to the
effect that there would be a phased withdrawal
and that our "Operation Brasstacks' exercises
won't be disturbed. What I mean to say is
that when Gen. Zia was going from here, he
said at Jaipur. "I am glad that a war has been
averted. " That goes to mean and that goes
to show that there was a possibility of war
in his, mind. This morning I raised the question
of atom bomb produced by Pakistan. They
were hiding it so far. But all the intelligence
services of the world, particularly even the
CIA had mentioned in their despatches that
they were preparing the atom bomb. Their
Dr. Q. A. Khan is very candid in his interview
with the 'Observer'; he does not hide it. He
said: yes, yes, we are doing it; we may borrow
or steal we will get the components. And
everybody in this House knows that they have
stolen the blueprints, they have smuggled the
materials from here and there and they have
built a bomb. I do not want to go more into it.
Our policy is of nuclear disarmament. We did
not sign the NPT because w. e consider it une-
qual. But we want to have friendly relations
with Pakistan. We do not want to go nuclear
because then our attention will be diverted
from our economic progress; crores of rupees
will go into it, hundreds of thousands of crores
of rupees will go into it. and our economy will
be disturbed. We do not want to do it. But it is
an irony of fate that while we do not want to
do it, Pakistan is forcing us to do it. It is for the
Government to decide what to do next. But I
am very sure our Government will take into
account the strong sentiments of our people.
Our forces on the borders cannot remain
unguarded. Today our armaments, our armies,
have, be cause of the atom bomb, become
obsolete-I would say, irrelevant. Any Defence
expert will tell you that when they have the
atom bomb in their hand, when they have -
nuclear arsenal, then the conventional arma-
ments will become useless. So I am very sure
that our learned Prime Minister and our
Defence Minister will be reviewing the

structure, the organisation of the Defence
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Forces, to reorganize them so that we may be
able to face the threat from across the border
from Pakistan and the new ven. tue they have
undertaken of an atom bomb. 1 do not want to
go more into it. I do not want to say more on
it, because this Government has said time and
again that if Pakistan manufactures atom
bomb we will review the. position. I think
they will be reviewing it, and while reviewing
it they will take into consideration the strong
sentiments of the members not only in this
House but in the country as such.

Sir, 1 find that all the people in this country
have been saying that America is playing a
double game. They are telling us that they have
not taken any decision on NPT, etc But we all
know that these negotiations are going on. In
fact, today Pakistan ~ needs America as much
as America needs Pakistan. The American
President has proved—I do not want to use
unparliamentary  language, but he is not
known for his attachment to truth. You have
seen what he has been doing in Iran. He has
been denying this so long and accepted this at
the last moment. You have been seeing how he
has been helping both Iran and Iragq. My
feeling is, and in fact my charge is, that as the
Americans helped Israel, as the Americans
helped South Africa, they will also help
Pakisan in getting nuclear. They are supplying
all kinds of materials. This Islamic ~ bomb is
not merely a Pakistani bomb. Various other
countries are involved. Pakistan has become
the very base of their new security system in
Britain and America, particularly America
which is building up in this part of the world an
umbrella known as Central Command. After
they  had to go away from Iran after the
Iranian revolution and after what had happened
in  Afghanistan, they had to have a new
security system. They had to have basss for
rapid deployment of forces in Pakistan. I have
raised these questions in the House from time
to time. Ineed not go into them. In the name
of Afghanistan, they are giving all kinds of
arms to Pakistan. They had even naval
exercises. I want to know whether they
propose to ship their vessels to the mountains
in Afghanistan. Why are they having naval
exercises? The whole
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thing is that Pakistan has become a strategic
and important part of the American defence
system in this part of the world. We have to
recognise this reality. They will go on
speaking lies to us. They say, "No, no we
have not taken any decision on AWACS. We
have not done this. We have not done that.
We are restraining this and that.. " These are
all untruths. In fact, they are arming Pakistan
to the hilt. What is happening today is that
America is tolerating Pakistan. CIA has
reported everything to President Reagan. He
knows everything. Still he has given a
certificate to the Congress saying that
Pakistan does not have a nuclear bomb. It is
very strange that he should behave in such a
cavalier manner. Can you imagine the
President of such a big 'and powerful country
speaking lies? He has done it and we are so
sorry to hear it. He has agan, n moved a
waiver to the Congress that for six years
Pakistan should be given the waiver to enable
it to have 4. 2 billion dollar aid. (Time bell
rings)

Sir, not only America, but China has
also threatened us on our borders. They
have entered Arunachal Pradesh. Th-re
have been incursions into it. We are
deeply resentful about it. We are deeply
concerned about it. The whole nation
and the entire House, irrespective of
party affiliations, every one is concerned
about it. We stand by our resolution
passed years ago saying that we will pro
tect our borders and there shall be no
compromise on our territorial integrity.
We  will recover  our territory.
But we are a very mature nation. We
have learnt from history. The Indians are
known for their patience. We hope that
there will be an agreement about the bor
der between India and China by negotia
tions. Our officials have made a number
of attempts and we are hoping that by

and by we will make some pro-
gress. We expect that China will take les
sons from history. We do not
intend - to go to war with

China or with any other country. We
hope that the problem will be solved
through patience and negotiations. Sir,
as I was recountring, after what Pakistan
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has taken rom America and after giving bases
of America, Pakistan has absolutely no
business to remain in the Non-Aligned
Movement. As I have pleaded in this House
again and again, Pakistan must be expelled
from the Non-Alignei Movement. And I hqpe
our Government will take immediate steps to
call a meeting of the NAM and throw it out.

Sir, before closing, I will refer to the
community to which I belong, to the diffi
culties and grievances of brother working
Journalists. And I will slay that we are
living in a welfare State, we have social
security measures. Here is one community
of working journalists which fights every
one but never fights for itself. The Wage
Board has been appointed after a very
long time, and the wages and
the interim relief given is
paltry. In fact, it was very paltry. We are
grateful to the Prime Minister that he doubled
it. But the Wage Board is not functioning
properly. The Chairman of the Wage Board is
siding with the proprietors. As every body
knows, he has recently issued a
supplementary questionnaire, a questionnare
which is loaded with questions' in favour of
industrialists, in favour of propritors. All this
has shown ominous signs because under the
Working Journalists act, the working
journalists wage board interim report can be
changed by the Governmet but the final report
can be changed only marginally. This problem
is worrying us 'all because quite recently we
had a big loss, a very well-known working
journalists, our representative on the Wage
Board, Mr. Meenakshi Sun-darm. died. And
there are decreasing sings whether the Wage
Board will be abl to deliver the goods. So, it is
for the Government to consider what to do in
the matter, to give justice to the working
journalists.

Sir, before I close, I would refer to another
small thing, that is pension for working
journalists. Pension is very important. A
journalist enjoys all kinds of favours, favours
in the sense that various categories of people
look upon a journalist with very great
reverence till he continues write in a
Newspaper. As soon as he gets out of it, he is
thrown into a waste-paper baskets. There is
not even a
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soul to support him. The gratuity paid to him
and the other benefits that he gets are too
paltry to sustain him. Sir, 1 have suggested a
number of times in this House that the
Government should introduce a Bill for
providing pension to the working journalists.
1 hope the Labour Minister will come
forward with a Bill as soon as possible after
consulting the various interests of journalists.

Sir, before I close, I thank the President for
his good Address. And I support this motion.
I am sure that under the leadership of our
young Prime Minister the whole country will
gird up its loins and will tighten its belts to
fight boh the internal and external enemies
who are threatening our security and integrity
today. Thank you Sir.

SHRI GHULAM RASOOL MATTO
(jammu and Kashmir): Mr. Vice-
Chairman, Sir, while speking on the Address
by the President to the Members of
Parliament, I have to tell the House about the
experiences that I have had in Punjab
yesterday when an all party delegation went
to Chandigarh. Sir, the response was
tremendous. The solidarity shown by the
Members of the Opposition and the Congress
Party  together has been welcomed
tremendously by the people of Punjab. Sir, the
Barnala Government has got a tremendous
boost as a result of the visit of the all-party
delegation. I, hope this process started on the
initiatve of the Prime Minister will continue.
It is indeed praiseworthy. As some friends
stated just now, it should have been started a
little earlier. But it is better to be late than
never. It has come and it should now continue
so that the last vestige of terrorism is rooted
out of Punjab.

Sir, while we were there I got the imp-
ression that while such things as we have
done give real courage to Mr. Barnala, but
from the audience, and ironically from the
audience, we found a very large number of
Hindu youth shouting that the Punjab Accord
must be implemented.

When 1 say this, I am reminded of the day
when this Accord was signed by the 2001
Rs—12
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Prime Minister, We in Kashmir at that time
were groaning under the tyrannical rule of G.
M. Shah and as the Persian says:

That means friend of the enemy is an
enemy and we should for the sake of
opposition have opposed at that time the
Accord entered into by Shri Rajiv Gandhi
with Mr. Longowal. But in the interests of the
nation our leader Farooq Abdullah
speqifically telephoned us that we must
vehemently support the Accord and see to it
that peace is restored in that part of the
country. We have vested interests in peace in
Punjab. All the roads to Kashmir and from
Kashmir pass through Punjab. Not only that,
Six, Our entire tourist traffic to Kashmir
passes through Pun. jab. Our goods pass
through Punjab and even our eggs and
vegetable from other parts of the country pass
through Punjab. During the last three years
we have suffered a lot and it is really, I must
say, sagacious on the part of the Prime
Minister to have mooted the idea of this
Accord and it is time now for him to show
equal sagacity and ddfermination to
implement the Accord.

1 know, Sir, that in a situation like this
certain difficulties do arise and these diffi-
culties are there. But as 1 know, the
atmosphere is Delhi about a month ago was
such that I was convinced in my mind that it
will be a matter of davs before the
Presedents's rule will have to be imposed in
Punjab, and also that Army may have to be
moved to Punjab. The pressure from the
vested interests was tremendous and when I
say this, I also say that the pressure on the
Prime Minister from his own party was also
tremendous. But I must congratulate him that
he withstood that pressure and that has borne
real fruit. The path that he has shown to us Is
the only path that is needed for the betterment
of Punjab. I say this with all the emphasis at
my command that President's rule will never
have solved the problem of Punjab nor will
the sending of Army to Punjab solve the
problem. My friends from the BJP are not
here. They have been championing the
cause
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of sending troops to Punjab and imposing
President's rule. They have forgotten that in
between there was President's rule and things
had deteriorated. You had also, in your speech,
said that we should see to it that this Accord is
implemented in letter and spirit. As I said,
difficulties can arise and they do arise. The
other day there was a discussion in this House
on the same Punjab issue. There was an
altercation between Mr. Dipen Ghosh and the
Home Minister with regard to interpretation of
clause 7(2) and 7(4). I am afraid, the main
point was lost sight of at that time. While Mr.
Dipen Ghosh said that the word quantum was
not there, Mr. Buta Singh said that it was
there. I have studied this very thoroughly.
Under Clause 7(2) of Punjab accord, it is very
specifically mentioned, and I quote: "It had
always been maintained by Smt. Indira Gandhi
that when Chandigarh is to go to Punjab, some
Hindi-speaking territories in Punjab will go to
Haryana and a commission will be constituted
to determine the specific Hindi-speaking areas
of Punjab which should go to Haryana in licu
of Chandigarh. " What is important is, I quote
again: "The principle of contiguity and
linguistic affinity with a village as a unit will
be the basis of such determination. The
Commission will be required to give its
findings by 31st December, 1985 and these
will be binding on both sides. The work of the
Commission will be limited to this aspect and
will be distinct from the general boundary
claims which the other Commission referred to
in para 7. 4 will handle. "

Matters pertaining to clause 7. 2 were referred
to the Mathew Commission; the Mathew
Commission could not arrive at a conclusion
and consigned it to Venkata-ramiah
Commission;  Vankataramiah ~ Commission
could not arrive at the decision and it
consigned it to the Desai Commission. Now,
this may be the natural corollary of certain
inherent defects in the Commissions' terms
of reference. But one thing is clear that the
basic question of 'the principle of contiguity
and linguistic affinity with village as a unit
will be the basis of
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such determination should not be lost sight of.
So, in my humble opinion—and when I say this,
my friends from the Opposition will say tha we
are an ally of Congress. Yes, we are ally of
Congress, and if I as an ally of Congress make
certain suggestions, they should take it that a
friend is making these suggestions—the basic
fact that has to be taken into consideration is
that if any or all of the three Commissions, the
Desai Commission, the Mathew Commission Or
the Venkataramiah Commission, had
transgressed the terms of reference, then
somclhing has to be done to rectify it. When the
Mathew Commission could not reach a
conclusion beyond 15, 000 aces, the
Venkataramiah Commis- sion then took it to
45, 000 acres, and suddenly it was put at 70,
000 acres by the Desai Commission. I say with
all humility that if the Cornnvssion has
exceeded its terms of reference and the brief
given by the Government, the decision can be
reconsidered with the consent of all the parties
concerned.

So far as I have been able to go into the
matter, we had a talk with Mr. Bar-nala also
hero aind I personally feel that Mr. Barnaia
may be agreeable to giving 45, 000 acres in
lieu of Chandigarh. I think the best isolntion
would be that 45, 000 acres should be given
to Haryana and Chandigarh should be
immediately transferred to Punjab. At the
same time, | would say that the 70, 000 acres,
which have been earmarked by the Desai
Commission should not be lost sight of.

SHRI B.SATYANARAYAN RED-
DY: This was by the Venkataramiah
Commission and not by the Desai Com
mission.

SHRI GHULAM RASOOL MATTO: You
are right. The point is, the difference betire-n
70. 000 acres and 45, 000 acres is 25, 000
acres. Now, clause 7. 4 of the Punjabi Accord is
there. It says:

"There are other claims and counterclaims
inr readjustment of the existing
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Punjab-Haryana boundary. The Government
will appoint another Commission to
consider these matters and give

its findings. Such findings will be binding on
the concerned States. The terms of
referencs will be based on village as a unit,
linguistic affinity and contiguity. "

My personal suggestion would be, in order to
defuse the situation and in order that either tht
Opposition or the Congress Party may not
make it an election issue in Haryaua,
straightaway, this 45, 000 acres should be
given to Haryana and Chandigarh should be
transferred to Punjab. The remaining 25, 000
acres and the matters referred to in clause 7. 4
should be adjudicated upon by the new
Commission to be appointed under 7. 4. But
this can only be done with the consent of the
Punjab and Haryana Governments. They
should be told that the findings of this
Commission, within the parameters of the
terms of reference, will be final. By this, we
will be strengthening the hands of Mr.
Barnala. If we strengthen the hands of Mr.
Barnala at the present moment, I think, things
will be all the more better in Punjab and we
will be able to solve the problem to a very
great extent. The 70, 000 acres is "being
insisted upon by Haryana. Since the terms of
reference have not been adhered to by the
earlier Commissions, the new Commission to
be appointed under clause 7. 4 should be ask-
ed to adjudicate upon the remaining 25, 000
acres and the other matters referred to in
clause 7. 4 This is my humble suggestion and
1 would reugest the hon. Prime Minister to see
that, as soon as possible, this is done.

The second irritant, to my mind, which we
gathered from the talks with Mr. Barnala and
during our visit, is about the Jodhpur detenus.
My personal impression is that these detenus
are not terrorists. They happened to be in the
Golden Temple at the time when the Blue Star
operation was conducted. Some of them may
be sympathisers. But definitely, they are not
terrorists. This has become a sore point wth
the people of Punjab. My submission to the.
hon. Prime Minister in this regard is, in the
first instance, the word 'Jodhpur' is very much
abhorant to the people of Punjab. Let us first
transfer
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these detenus to anywhere in Punjab. Then,
scrutiny can be done in the Punjab jails so that
they can be released. These detenus sJOuld be
shifted to some Punjab jails and then they
should be screened. This will go a long way....

SHRI V. GOPALSAMY: You clarify your
stand, w!ie(ber they should be released or
they should be transferred.

SHRI GHULAM RASOOL MATTO:

I want that they should be released. They
should definitely be release-ed. This is a
major irritant and my Party feels that they
should be released. The very fact that during
the last two years, the Government have not
been able to prove anything, have not been
able to institute any case against them in a
court of law where ihey can defend
themselves, goes to prove ttat they are
innocent. If the Government finds it difficult
to release them in view of the impending
elections in Haryna or due to any other
political ~ consideration, let them be
transferred. Let them be transferred from
Jodhpur to Ambala.

THE VICE-CHAIRMAN (DR. BAPU
KALDATE): To Jullundur.

SHRI GHL'LAM RASOOL MATTO:

Let them be transferred to Chandigarh or
Srinagar or Jammu jail, but you should do
away whh the word 'Jodhpur*. If these two
steps are taken within the next week or ten
days, I think the feelings of the Punjab people
will be assuaged and the Government of
Barnala will be considerably strengthened.
(Time-bell rings). T have only talked about
Punjab.

SHRI V. GOPALSAMY:: If somebody

enters Punjab, it is not easy for him to come
out.

THE VICE-CHAIRMAN (DR. BAPU
KALDATE): Like somebody enters Sri
Lanka also.

SHRI GHTJI. AM RASOOL MATTO:
There are two small issues.

SHRI B. SATYANARAYAN REDDY:
Why do you call them 'small issues'?
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SHRI GHULAM RASOOL MATTO ! The
main thrust was on Punjab and the feelings
expressed about Jodhpur Jail inmates aicei
visiting that city. Shri Sat-yanarayan Reddy
was with me.

Sir, there are many other. points which I
would like to discuss but due to lack of time I
would only take two points.

The President has mentioned about more
eifective strategy for family planning. I am
sorry to say that there has been no eSecme
family planning strategy. According to me, as
a student of economics, all out efforts will go
in vain if we do not tackle the family planning
issue effectively. I suggest to the Government
and this is a request from a friend to the hon.
Prime Minister, that all-party consensus
should be arrived at. I fear that just like 1977
family planning drive, some parties may net
make an issue of the family planning
programme. So, We should arrive at a
consensus as to how effectively we are going
to deal with the family planning programme.
For that the hon. Prime Minister should
convene a meeting of all the parties, give them
facts and figures, tell them about the present
rate of growth. The present rate of growth is 2.
1 though the target is 1. 8 which I do not think
we will be able to achieve. Even then by the
time we enter the 21st century, I do not know
how we will be able to provide employment,
food, clothing etc. to all our people. So, in
order to arrive at a consensus on all-party
meeting should be convened. This is a
national issue. Every opposition party should
take it as a national issue. In the meeting all
parlies should be told as to what is happeivng,
how effectively family planning programme
can be implemented. A consensus should be
arrived at.

The final point is about oilseeds. To my
mhd, while we have achieved our targets in
foodgrains we are short in oilseeds. I
remember Shri H. K. L. Bhagat,
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while speaking the other day, said that there
was iomc fall in the prices of edible oils, but |
have something contrary to say. My wife
purchased a tin of 15 kgu. of groundnut of
refined oil for Rs. 295 in December, 1986,
and only the other day she purchased it for Rs.
340. How is it that he says that in February
the prices have gone down? They have not
gone down.

Mr. Vice-Chairman, Sir, the other day Shri
L. K. Jha here in this House pointed out that
there were certain areas whet* we could make
headway, by sowing sunflower seeds in areas
where there was scarcity of water, where the
land was dry, we should plant sunflower
seeds. Some such strategy has to be evolved
so that in oilseeds wc become self-sufficient.
The President's speech is deficient in giving
us details about family planning and oilseeds
production plan. There are a lot of economic
subjects to which I have to make a reference,
but I will make a reference to these when I
speak on the budget proposals and on other
occasions. In the mean time I would request
the hon. Minister who is sitting here that at
least the few suggestions that I have made
should be conveyed to the person concerned
who is going j. o reply tomorrow to the
Motion of Thanks on the President's Address.
Thank you.

The House then adjourned at one minute
past six of the clock till eleven of the clock on
Tuesday, the 3rd March, 1987.



